
. ..' 	CENTRAL A1)MINIST.RATIVE TRIBUNAL 
4. 	 ERNAKULAM BENCH 

c9 if 
OA2,6.7,87, 113, 126, 137, 1.81,212,266,28, 
269277,.28 1,299, 300, 301, 302, 303, 31.9, 325, 
326, 327, 328, 329, 331, 333, 344, 345, 346, 347, 
348,350,3.51,352,353,354,355,356,357,358 
359, 362,363,364,366,368,369,370,371,372 
371, 380, 381, 38 ;  386, 388, 390, 392, 393, 394, 
39, 400, 404, 406, 413, 423, 444, 453, 488, 492, 
499, 507, 509, 510, 557, 566, 567, 580, 582, 601, 
634, 635, 791, 822, 88.0, 898, 904, 905, 939, 942, 

952, 1100, 1202, 1225 of 2013. 

Thursday, this the 6t1  day of March 2014 

CORAM: 
Hon'ble Mr.Justice A.K.Basheer, Judicial Member 
Hon'b!e Mr. K.George Joseph, Administrative Member 

0A29/2013 

C.I- 1. Mohammed Yasin 
S/o Kidavu Koya, 
Charnayath House, Kiltan Island, 
Union Territory of Lakshadweep.-682 558 

T.P.Latheef 
S/o Atte.ka 
'l'hiruvathapura, Kiltan Island, 
Union Territory of Lakshadweep-682 558 

(By Advocate: Mr. Shabu Sreedharan) 

Versus 

Union Territory of I..akshadweep represented by 
the Administrator, Kavarathi Jsland-682 555 

The Director of Panchayath 
Union Territory of Lakshadweep 
Kavarathi lsland-682 555 

The Chairperson 
Village (Dweep) Panchayath 
Kiltan Island, Union Territory of Lakshadweep-682 558 

Applicants 



The Executive Officer 
Village (I)weep) Panchayath 
Kiltañ .Islnd Union Territory of Lakshadweep-682 558 

Therincipal 
.Governiien• t. Sehior Secondary School 
Kiltan Island 
Jn.i•on Territory of Lakshadweep-682 558. 

(By Advocate: 	(Mr.S.Radhakrishnan (Rl,2 & 5) 
(Mr.R.Rarndas (R3) 

Respondents 

2. 	OA 67/2013 

Seedikoya.M. 
S/o Abbosala Koya 
Malayattiyoda, Kiltan Island- 
IJnion 'iTerritory of Lakshadweep-682 558. 

Maisha.T. 
S/O K.idavu Kornalarn 
Thenakk.al House, Kiltan Island 
Ui ion Territory of Lakshadweep-682 558. 

Abdulla A.P. 
S/oKhalid 
Alifriapura, Kiltan Island 
Union Lerritory of Lakshadweep-682 558. 

Razi 
S/oSjithKdya 
Puthi5'athkiila 111am, Kiltan Island 
JnIi;.it(ry of Lakshadweep-682 558. 

S.a;ydMuhamrned Koya C.H. 
S/o.Muthikcya 
Charnayath House, Kiltan Island 
Uon Territory of Lakshadweep-682 558. 

Rafeék Khai l-l.M. 
S/o Abdul Iehrnan 
Al iyar 1I:ous, Ki Itan Island 
Uhiori Territoy of Lakshadweep-682 558. 

(By Advocate MiShahu Sieedharan) 

Versus 

Applicants 
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0 1 	Unin Territory of Lakshadweep represnted.by 
the Administrator, Kavarathi Island-682 555 

2 	The thirector of Panchayath 
Union Territory of Lakshadweep 
Kavarathi Island-682 555 

The Chairperson 
Village (Dweep) Panchayath 
Kiltan Island, Union Territory ofLakshadweep-682 558 

The Executive Officer 
• 	Village (Dweep) Panchayath 

Kiltan Island. 
Union Territory of Lakshadweep-682 558 	 Respondents 

(By Advoate,: 	(Mr.S.Radhakrishnan (R1,2 & 4) 

3. 	0A87/2013 

Abdul Salarn PP., age 43 
S/o' Saidmuhammed 
Puthiyapura, Kiltan Island 
Lakshadweep. 

Sjidhn,age33 
So Saldrnuhammed 

• 	 Ktioh.Louse Kiltan Island 
Applicants 

(By Advocate Mr Pratap Abraham Varghese) 

Versus 

1. 	The Administrator 
• 	 hion Territory of Lakshadweep 

idvarathi -682 555 

• 	 2. 	1116, 	Department of Science & Technology 
ld'ep Administration, 
avat Tsland-682  555 

L 
3 	Sub pwisional Officei 

Ofc9 of th environment Warden 
Deartment oEnvironrnent and Forest, 
Kiltañ. Island.,Lakshadweep682 558 

4. 	The Chaiipeison, Village (Dweep) Panchayath 
Ki Itan Is1ad, Lakshadweep-682 558 	 Respondents 



I. 	N1; thuko.ya T.P. 
Sbo I<idave Haji 
Thu uvathapui a, Kiltan, Lakshadweep 

2 	SaliJ P 
5/6 Fb:rahim Haj i 
Paridara, Kiltan, Lakshadweep 

aèbobP.K. 
S/oSubair.A. 
Punnakkad, Kiltan, Lakshadweep. 

AliMoharnniêd 
Sb Attaka, Al iyar, Kiltan, Läkshadweep. 

Kunhikoya AP. 
Sb Sayed Muhammed P.K. 
Arakkaiàpura, Ki han, Lakshadweep. 

bd:u1IaA. 
ScKi'dáve T.P. 
A1'idoiLKi ltan. Lakshadweep. 

ura'var 
S/bShaik K.K., Pahliyachetta, Kiltan, Lakshadweep. 

$atharCH. 
S/6Mohauiined P. 
Chadiiiurä, Iijtan, Lakshadweep. 

RaheemP , 
j A 

SM fy1bhrnrned V, 
Pakkiyo'c ldUan, Lakshadweep 

10.Thb;p. 
Io 	1-laji, Pallithithiyoda, 

Kiltçin, Lakshadweep. 	 Applicants 

(By Advocté: Ms.Daisy I Daniel) 

Versus 



5 • 
J.he Administrator 
Union Territory of Lakhadweep 
Kaarathi-682 555. 

2 	The Chairperson 
Village (Dweep) Panchayath 
K1ltah-682 55:8 

3 	1 he Employment Officer 
Ka\?ärthi, Lkhadweep-682 555 

4. 	Director of Pachayath 
Department ofPanchayath 
Kavarathi —682 555 

iT 

The Executive Officer 
\'illage (Dweep) Panchayat, Kiltan - 682 558 

1-lorticultural Assistant 
Vil1ae (Dweep) Pañchayat, Kiltan-682 558. 

(By Advocae: Mr.S.Radhakrishnan-R1 ,3,4&5) 

5. 	0A12620 13 

Asadulla K.C. 
S'/o Yousuff 
Knnichetta, Kiltan Island 
UT of Lakshdaclweep-682 558 

. 	Kurihi.M. 
So Ambukoy 
vIandurmei,.!<iltan Island 
JT 1 of LàksFddweep-682 558 

Nas K. 
S/o Mohammed 
kornalam;Kilfan Island 
LIfLakshdadweep-682 558 

Slèein P . P. 
Sb lTlarhsa 
Puthenpura, Kiltan ISland 
UT of Lakshdadweep-682 55.8 

Raf'cck;P.P. 
/o. Chandan 

J 	.., 

urati1pUra ?  K titan Island 
• 	UT dF:Ishadweep-682 558 

• 	•H 	' •• 	I 

Respondents 
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Kynhi K.P. 
Sb Pukoya 
Kattmjal1y; K4tan Island 
I.4JT 1.akh4alweep-6S2 558 

AbdUI Kasini P,V. 
Slb. Muneer 
Pentàmveli, Kiltan Island 
UT olLakshdadweep=682 558. Applicants 

S 

(By Advocate: Mr.Shabu Sreedharan) 

Versus 

Uiipn Territory of La.kshadwëep represented by 
the Administato, Kava.tathi Island-682 555 

tle Dftècior of Panchayath 
Unipn .Trjtory of La.kshadweep 
KavràthiI s l a ri d682 555 

The Chairperson 
Villae(Dweep) Panchayath 
Kiltan Island, Union TerritoTy of Lakshadweep-682 558 

The Executive Officer 
\/illage (Dwecp) Panhayath 
Kilian Island, Union Territory of Lakshadweep-682 558 

The Environment Warden1. n rtment'c)fEnviroflment and Forest 
l.Office, Kiltan Island 

Union Territory of Lkshadweep-682 558. 	 Respondents 

(By Advocate: 	(Mr.S.Radhakrishnan (RI ,2,4 & 5) 

OA 137/2013 

Jalaludheeri K.K. 
S4o Shail Poovalap 
lopvaIap 1-louse, Kiltan Island, 
LIT of Lakshadeep-682 558. 

Noiu1.fsl,ain C.I-T. 
.I'1 Ia1 OY a 
l'oda, Ki!tn Island, 

UI' bf Lakshav'eep-682 558. 
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IhrathullàJ.K.: 
and. 

1hn1a1 House, Kiltan Island, 
Ui o1'Lakshabweep-682 558 

'4. 	AnraliA.P. 
S/o Syed Mohammed 
Arakalapiira House, Kiltan Island, 
UT oiLakshadw.eep-682 558. 

5, 	Ismail T 
Sto Yusui 
Tho!iyoda House, Kiltan Island,. 
UT of Lakshadweep-682 558. 

Syed Mohammed Koya K.P. 
• 	 S/b Mohammed 

• 	 Kanj'ipurà House, Kiltan Island, 
T. of Lakshadweep-682 .558. 

Kasimkoya C.H. 
S/.o Muthukoya 
Ammipbra House, Kiltan Island, 
UT of Lakshdweep-682 558. 

(By Aocte:.Mr..Shabu Seedharan) 

App! icants 

Versus• 

Union I eultoly of Lakshadweep represented by 
the Administator, Kavarathi Is!and-682 555 

2. 	The i'rectorfPanchayath 
Jnion rritoiy of Lakshadweep 
Iat.l Island-682 555 

3 	The chairperon 
VillagD.ep) Panchayath 
Ki Itan rsland, Union Tei ritoi y of Lakshadwcep-682 558 

4 	TheecutivOfficei 
Village (Dveep) Panchayath 
Kiltan Island, Union Territory ofLakshadweep-682 558 

5. 	The Assitait Fngineer 
Electrical Sub Division 
Kiltar Island 
Unio.li TerritOry of Lakshadweep-682 558. 	 Respondents 



tS 	 s 

8 
wi 

(By Advocate MrS Radhakrishnan (R1,2,4 & 5) 

7. 	OA181/2O13. 

1 	Sadakathulla A, age 38 
S/Kunhi, Ahàmrned 

1-icu se, Kiltan Island 
Lks:hadeep. 

2 	Nat arulla P T, age 26 

S/a 1<uiih.i 	; 
Pa1:1ithithiyodaHouse, Kiltan Island 
Lakshadweej:. 

(By Advocate: Ms.Daisy I. Daniel) 

Versus 

The Administrator 
Qrion Territory of Lakshadweep 
Kayarath 1-682555. 

Th Chairperson 
V,illage (Dweep) Panchayath 
Içi1ah682 58 

[ireCtb.Pnchayat 
Depant: of Panchayath 
Ka')arathi-682 558. 

(By Advocate: Mr.S.Ràdhakrishna.n (R1& 3) 

8. 	O.ANo.212120113 

P.P. Havvabi, W/o. Abdul Salam 
Labourer, Ag11cltura1 Department, 
At'i L1.nd, Rsiding at Pallipurarn House, 
U400", l riitbr)) of Lakshadweep, 
Agàjlslaid 

(By Ad'ocde: Mr'IJaju Babu) 

Versus: 

1. 	The Director of Agriculture 
Union Territory of Lakshadweep 
Ka.'arattilslahd — 682 555. 

I 

Applicants 

Respondents 

Appi icant 
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02. 	ThëAdrninistrator 
Union Trtitor' of Lakshadweep 
Kavaratti 11nd - 682 555. 	 Respondents 

(By Advocate W. S Radhakrishnan) 

9 	0A266/2013 

Sabii Au K 
Kuriyathiyoçi House, 
Kiltan Island. 

C.P. Firoz 
Chemmanarn Palli House 
Kalpeni Island. 

K.P.. Cheniyakpya 
Karuppatha3ura House, 
Kalpeni 1:sland. 

M.C..affei 
Palçkipura,House 
<ilpeni IsInd. 

1-labsa. A 
Alikone 1-louse 
Ki Ran Islaiid. 

A.P. Nasema 
AynapuraHduse, 
Kayratli I.slapd. 	 Applicants 

(By 	 Gangesh) 
• 

jVersus 

FhAdmiLfi'tor, 
• 	dninisatioi of the Union TerritOry 

bfLakshadweep, Kavarathi —682 555. 
The pirecto (Services) 
Administration of the Union Territory 

d . 

of Lakshadwp (Secretariat), 
Kavaral.ti— 6 	555. 

pepartn ti Environment of Forests 
LJnri Troy of Lakshadweep, 
Kayai thi 1 -2 555. 	 Respondents 

I. 	

• 	 . 



- 
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(By Advocate: Mr. S. Radhakrishnan) 

10. 	O.A No. 268/2013 

I. 	M. Nor1neen 
S/o KC.Sa'ed Mohammed 
4uläari,Fluse, Agatti Island 

UnionTerritory, Lakshadweep: 

2. 	B.M. Mansoor 
.S/o. Late A.C: Mohammed Jalaluddin 

Bharkath Manzil 
Agati Island, Union Territory 
L ak shad weep. 

(By Aclyocate: Mr. Grashious Kuriakose) 

Versus 

The Administrator, 
Union Territo,y' of Lakshadweep, 
Kavarathi - 682 555. 

The Director of Panchayath, 
Pcpârtment of Panchayath 
Kavaratti - 6.82 555. 

Director of Science and Technology 
nd Invir9bjetit,., 

Uñidi Ti:r'. bfLakshadweep 
Karthi.— 682555. 

Directbr (Labour & Employment) 
Kavarathj - 682 555. 

Special Officc 
Village (Dweèp Panchayat, Agatti) - 682 558 

(By Advocate: Mr. S. Radhakrishnan) 

H. 0A269/2013 

Ahamfted Basheer.i;C., age 32 
S/o T.oun is 

Island, 
Lakshdveë; ,. 

': 	• 

(By Aà'catè Mshious Kuriakose) 

Applicants 

Respondents 

App1 i cant 



ra 
• 	
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Versus 

1 	th Administrator 
'Uii10 Térrito of Lakshadweep 
Kavarathi -682 555 

The Chairperson 
Village (Dweep) Panchayath 
Kiltan-682 558 

The Employment Officer 
Kavàrathi, Lakshadweep-682 555. 

4. 1 	Director ofPanchayath 
Department of Panchayath 
Kavarathi -682555 

The Executive 'Officer 
Village (Dweep) Panchayath 
Kiltan-682 558 

Horticultural Assistant 
Village(Dweep) Panchayat, 
Kiltan-682 558. 

(By Ack'ocate: 	(Mr,S.Radhakrishnan (R1,3 & 6) 

12. 	c27'72.Oj3, 
r'jl. 	•' 

L •4 	' 

DIo SaidMuharnm 
NarnbihtriHose, i,ltan Island 
Lakshad'p 

(By Advoc,ate Mr.Grashious Kuriakose, Sr.) 

Versus 

I. 	The Adninistor 
Kavarathi-682 555. 

2 	beto pfànáhayath 
bepatent f Panchayath 
Ihl-68'2 555. 

3. 	etiveOfiOer 
'vIliug (Dweep) Panchayath, Kiltan-682 558 

Respon dents 

Applicant. 



2. 	. Sayed Badusha Muhideen S.V. 
Shahar Ban Was I-louse 
Chétlat. 	 Applicants 

(By A'dvoca.te: Mr,Grashious Kuriakose, Sr. & Ms.Daisy I Daniel) 

....... 	Versus 

TI he Administiator 
UF of Lakshadweep, Kavaiathi-682 555 

2 	Directoi 
Sci.ce & Tchnology 
cht1a.t-682556 

3 	Ditector of Panchayath 
Rut al Development Depai trnent of Panchayath 
C11etlat-682 556 

4 	Chaipeison 
Village (Dweep) Panchayath 
Chetlat-62 555 

5 	' Addl Sub Divisional Officei 
Chetlat-682 556. 

6. 	J•tiniorScenti:f Officer 
Chetlat-68255. 

7 	Accounts Officei 
Sect ct.ariat Kavai athi-682 555 	 Respondents 

(By AdVocate MLRadhaki1shnan-R1-3 & 5 7) 

14 OANo 299/2013 



A.K. Sajeed 
Akkara 1-louse 
Kalpeni Island, 

P. Haseen 
Poodyem House 
Kalpeni Island. 

A.i.Ahadabi 
Athanam Thottam House 
Kalpeni Island, 

P.P. Sulaikha 
Puthiya Pandararn House 
Kalpeni Island. 

5 	C P Nooijehar 
ChernrnanamPalli House 
Kalpeni Island 

6 	A.K. Bcebi 
sakka1ar HOuse 

Kalpeni Island. 
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7. 	M.P. Mohammed 
Mullipura House 
lalpeni Island. 

(By Advocate: Mr. KB. Gangesh) 

Versus 

I. 	FhcAdrninitrator, 
Adninistratioh of the Union Territory 
of Lakshadweep, Kavarathi - 682 555. 

'ftc Director (Services) 
Administrati q n of the Union Territory 
of Lakshadwep (Secretariat), 
jKavaratti - 68 555. 

bbarrn,ntotAgriculture 
Unin Territory of Lakshadweep, 
1K\ mathi 682 555. 
Rresented by its Director. 

(By Advocate: Mr. S. Radhakrishnan) 

Applicants 

Respondents 
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15. 	OA 300/2013 

B.Koya, age 42, 
S/o Bammad, Bilutheth House 
Androit Island, 

3.Ahamrned, age 43 
S/o Mohammed, Bakakada House 
Androti. Island. 

K.K.Moharnmed Basheer, age 49 
S/o Nalla Koya, Karakunne! House, 
Andrott Island. 

P.P.FJassan, age 41, 
S/o Sayeed Bukari M.P.,Pandathpura House, 
Andrott Island. 

M.P.Pookunhi, age 50 
S/o Khader, Matharapura House, 
Andrott Island, 

M.Barnpathi, age 50, 
S/o Asainar, Kakkett House, 
Androti Island. 

C.Máhammed Kasirn, age 44, 
S/o Koya Kidave, Chettathada House, 
Androti. Island. 

K.P.Moharnrned Yaseen, age 33, 
S/o Nallakoya, Kattupra House, 
Andrott Island. 

T.P.Shamsuddeen, age 30, 
S/o Kunhi Koya, Thattarnpokkada House, 
Andron Island, 

B.Mullakoya, age 43 
S/o Kidave, Bithnatt House, Kavaratti Island 

P.P.Fathimath, age 41, 
D/o Kunhiseethj, Palath Puthiyapura House, 
Andrott Island, 

A.Jamal, age 48, 
S/o Abdulla Attalada, Aliyathara House, 
Andrott Island, 
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A.Moharnmed Mustafa, age 32, 
S/o Kidave, Aliyathara House, 
Andrott island. 

L.Khadeejomabi, age 47, 
D/o Buhari, Lavanakkal I-louse, 
Andrott Island. 

C.Pookoya, age 42, 
S/o Sayeed Mohammed, C Kunnashada House, 
Andrott Island. 

	

• 16. 	K.Subaida, age 39 years 
D/o Kidave, Kunnashada, 
Andrott Island. 

A.Kunhi Seethi, age 51, 
S/o Ukkas, Aliyathara, 
Andrott Island. 

T.B.Mohammed 1-lussain, age 37, 
S/o Kosamma C.P., Thacherry Biyyada, 
Andrott Island. 

P.N.1-lakeem, age 48, 
S/o Siddique, Pudiya Nalam, 
Andrott Island. 

K.K.JKunhbi age 52, 
S/o Yousat Komalarn Kattu, 
Andrott Island. 

K.K.N.Khadeejomrnabi, age 39, 
S/o Sayeed Mohammed Koya T.P. 
Kolikkai Neduvilakam, Andrott Island. 

Mohammed Murshid, age 36, 
S/o Koyamma K.P., Moosathada, 
Androt Island. 

K.C.Moharnmed Hussain, age 39, 
Sb.. Sayeed Ismail, Kannichetta, 
Andrott Island. 

P.P.Hamza, age 34, 
Koyakidave M.P., Pandathpura 
Andrott Island. 
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M.P.Khaleel, age 37, 
S/o Assainar, Matharapura House, 
Andrott Island. 

P.P.1-lassan,age4l, 
S/o Abdul Khader K., Perumpally 1-louse, 
Andrott Island. 

P.M.Thajunnissabi, age 39, 
D/o Majeed, Puthiya Manzil,. 
Androti. Island. 

L.PathLlrnmabi, age 37, 
D/o YousafT., Lavanakkal House, 
Andrott Island. 

H.K.Hussain, age 35, 
S/o Pookunhi, I-lalookakkada Hodse, 
Andrott Island. 

M.P.Moharnrned Rafeek, age 31, 
S/o Koyamma, Kunnamkalarn House, 
Andrott Island. 

K.Mohammed Fasal, age 32, 
S/o Kunhi Seethi Koya, 
Kadiyarnmada House, Andrott Island. 

K.Mohammed Basheer, age 34, 
S/o Aboosala U.K. Kunthathalam House, 
Andrott Island. 

K.K.Mohamrned Farook, age 27, 
S/o Kunhi Seethikoya, Kerakkadarnali House, 
Andrott Island. 

A.Isheed Khan, age 39, 
S/o Sdyeed Ismail, Aliyathaia I-louse, 
Androli Island 

K..A.kIul Salarn, age 33, 
S/o Muthukoya, Kannathirnmada .House, 
Andrott Island. 

K.K.Anwar Hussain,age 31 
S/o Koya V., Ketakkada House, 
Andrott Island. 
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P.i\4ohammed Rafee, age 25, 
S/o Mullakoya, Pachanal House, 
Andrott Island. 

T.M,Mohammed Aliyul iAkbar, age 32, 
S/o Basheer, Kakachiyapura House, 
Andrott Island. 

Basheer Karakunnel, age 41, 
S/a Sayeed Mohammed A.C., Karakunnel House, 
Andrott Island. 

Ubaidulla, age 29, 
S/o Seethi, Bappathiyada House, 
Anclrofl Island. 

P.P.Mohammed Farook,age 37, 
S/o Pookunhi Koya, Thekila 111am, 
Androti Island. 

•M.M.Sayeed Hussain, age 27, 
S/o Sayeed 1(o)/a, Moosankakkada House, 
Andrott Island. 

M.C,Hammedathbi, age 37, 
D/o Y:ousaf, Mylachetta House, 
Andrott Island. 

Doulathabi, age 33, 
E/o Kidave, Lavanakkal I-louse, 
Andrott Island.. 

Guhar.fVladeena Beegum, age 37, 
D/oMphammed B, Aliyathara 1-louse, 
An,dr6tt Island. 

46 	K KPookunhi Koya, age 36, 
S/o Yacoob, Kolikkatt 1-louse, 
Aiiddtt Island. 

47. 1Dervesh Mohammed, age 36, 
S/o Sayeed Mohammed, Kachashada House, 
Andrott Island. 	 Applicants 

(B)' Advocate: Mr.1(.B.Gangesh) 

Ve rs us 
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The Administrator 

i ion Territory of Lakshadweep 
Kavarathi -682 555 

Director of Education 
Directorate of Education 
Administration of the Union Territory of 
Lakshâdweep, Kavarath i. 

Director of Panchayats 
Department of Panchayats 
Administration of the Union Territory 
ofLakshadweep, Kavarathi-682555 

\/iHage (Dweep) Panchayat 
Androth Island represented by its 
Executive Officer. 

Faisal Ameen 
S/o Pookoya N 
Acharnmada House, Androth. 

Moh mmcd Shamsheer M.K. 
S/o.Bhesha U.P. 
Mayamkkada I-louse, Androth. 

Mohammed Asker 
S/o Seethi 
Aliyathara I-louse, Androth. 

S. 	Nouhakhan M.K. 
S/oied Koya 
i\'layafnkakkada I-louse, Andi oth 

9 	MoJmed Kasim P P.  
S/o Kidave, Palathupia House, Andioth 

Abdti. Akbar 
Sboibair 
Pandàth lkith iya Pura 1-louse, Androth 

ivlujccb kahman 
Sto Ibrahim 
i-\liyathara I-louse, Androth 

Siia.K.T. 
im Koya 

iKpitiiath i House, Androth 
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Mohammed Hassan 
S./o Kunhi Koya 
Ayenarnada House, Androth 

Mohammed Abdusalam T 
S/o Abusala 
Thechëri House, Androth 

15, Muhammed Rafi 
S/o Nalla Koya K. 
Poodamkal<kada House, Androth 

Muhammed Kassim 
S/o Koya 
Shaikkinte Veedu House, Androth 

P.P.Koyamma 
S/o P.K.Kidave 
Palathupura House, Androth 

Muharirned Khaleel 
S/o Abdulla 
A1iyahara House, Androth 

Muhammed Basheer C.P. 
S/o Abdul Khader 
Cherikkal Puthiyapura House, 
Androth. 

(By Advoate 	Mr. S Radhakrishnan - R1-4) 
(Ms Rekha Vasudevan (R5-19) 

Respondents 
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S 
1. 	AttakoyaT., age 44 

S/o Koya ThankgalT, 
I hailath Valiyakkattu 
Andioth Island 

2 	Sayced Koya, age 43 
S/o KbyaKida''e, Aliyathara House, 
Androth Island. 

Mohammed, age 54 
S/o Shaban, Biriyamrnada House 
Andi'oth Island. 

Yousa!, age 60 
S/a Ahamrne,çI, Kandalath House, 
Androth Island. 

5, 	Mujec Rehman, age 35 
SIo. Koya, Kaiachetta 1-louse, 
Andioth Island 

Abdül :Nasr, ge 38 
S/o a1 La Koya, Kunnashada I-louse, 
AidrotIi Is1aiid.'. 

Mohammed .l3asheer, age 37 

S./o Yacooj, ..! lyathara I-louse, 
Andioth Hand 

SIihaudeen age 35 
S/o SaeeKdya, Pandatii Puthiyapura House 
Andioth IaRd 

Pookoya, ag 44 
S/o:Kbyamrn :Mayarnpokada House, 
Androth Is;IaiL 

NoLrtal, age 43. 
S/o.IKoyaiiiiaKya, Thacheri House, 
Andi oth Island 

Ai1, age 37 
S/a Seethi, 1 hchei 1 Moosathada House, 
Andioth island 



Hassan, age 
Sit J.ma1ud'F- een, Kadiyammada House 

idrtl 1shd. 

 
S/b Ayshomrnâbi, Bilutheth House, 
Androth Island. 

JalaJ,age37 
Sb Kunniseedhi, Palathupura House, 
Androth Island. 

Farook, age 49 
Sb Koyamma, Pochalarn House, 

ndroth Island. 

Abdul Hassan, age 51 
S/d Abduj Jhader, Karachetta House, 
Ariroth Island. 

I<oyà,e48 
Sb Sayeed Mohammed, Thacheri Moosathada House, 
Androthlsiànd: 

13 .ashcer, age 
/o Iidave, Moodampura House, 

4n rot Island. 
0 . 

I 	I 

Muhinmed Hussain, age 42 
Sb Hameed,Azhikakern Pura House, 

an dbt 

.Fabbai, àe 39'I 
Sb Nalla Koy, Kunnashada House 
Andioth Island 

I'Ioharnmed Liyaudden, age 33 
Sb Sayced Mharnmed, Neclathupura House 
Andioth Island 

 

V 
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Kunhali House, 

kada House 
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I n 
Sb Si ddeequé Puthiyanalakam House, 
Androth Is1an 

25 	Indcen, age 60 
8/6, Ahammed, Kandalath House, 
Andioth Islaiid 

26 	Mohammed Saleern, age42 
'S/o Sayeed Moharnrned Kunnashada House, 
Andioth Island 

27 	Gafooi, age 41 
Sb ihangu Koya, Pentamveli House, 
Andi oth Island 

Siclçleeque,age43 
S/16 Kidave, Modiyothada I-louse, 
Androth Js1ari 

Shanayas, âgd 33 
Sb JKunhi Koya., Pochalarn House, 
Androth tsla.nd. 

30 	Pookunh, age SOn 
Sb Kidave, Aliyathaia House, 
AndiothlsJand 

31 	Kaleelagc 39 
f j  

%th Asariakar House 
 Island 

32. 	iyage 6 
Sb Hamza Koya, Aliyathara House, 
Andioth Island 

33 	Mohammed sheer, age 39 
S/p Sayced I'Ioharnmed, Aliyathara House, 
Andiot Island' 

34 Mohan 	age 33 
SIoSayecd Iyth1, Aliyathara House, 

S 
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 Mohammed Saleem, age 33 
S/o Koyamma, Kannipura I-louse, 
Androth Island: 

 Shamsuddeen, age 33 
S/ol.Abdul Kader, Belichetta 1-louse, 
Androth Island. 

 Kunhiseethi, age 47 
S/o Aboo Sala, Lavanakikal I-louse, 

H 	 . Androth Island, 

 Yacoob, age 45 
S/o Saindcleen, 	Kunnashada House, 
Androth Island. 

 Abdul Jabbar, age 38 
S/o Sayced Mohammed, Kannichetta House, 
Androth Island. 

 Jamal, age 41 
Sb 	,Saye4 Bukari,.BidurnkattU Bilutheth House, 
Andr?thFsland. 

 ui3iç, age 
Dto SaedBu.kari, Thacheri Biyyada, 
Aniroth Island. 

 Sa111aBceum,age29 
DboNallalya, Lavanakkal House, 

1. Androth lslaid. 

 Shaaras Ieegurn, age 28 . 

b 	Kui Ko'a, Lavanakkal House, 
ndith ild: 

45 Siyad Ihn 	ge 32 

Sic?: 	 Villa, 
Ahçioh Ild 

 imuddeeit.P.T, age 33 
Sp Nsai,Chddath House, 
Ançroth island. 

 1bal,agc42 
Sb 	Yousaf, Piidararn House, 
Androth Islard. 



1 Tassan, age 39 
Sb Sayced Bukari, Matharapura I-louse, 
Androth Island.. 

Mohammed Saleem, agc 38 
Sb Yousal', Thailath House, 
Androth island. 

Mohrnmed Musthafa, age 36 
Sb Pookoya,Neganmada House, 
Androth Island. 

Koyi, age 36 
S/o Attakoya, Mathil I-louse, 
Androth Island. 

KamiLage4l 
S/o,Muthu Koya, Palathupura House, 
Androth Island. 

Asir,age.30 
8/0 Sceihi Koya, Lavanakkal House, 
Androh Island. 

Sakari'a, age 32 
S/o Muthukoya, Bilutheth I-louse, 
Androth Island. 

Salih,age 37: 
Sb K un iko,-Aynamada I-louse, 
Androth Island. 

1ah111athii11a, age 39 
Sb SidcqU:e,Bilutheth House, 
Androdi Island. 

M.ohamned s1am Naser, age 40 
Sb SayccdMphamrned, Palliyet House, 
Androth Islahd. 

Sayeed Mohammed, age 42 
S/o Kasinii, Achadapurakattu House 
Androth Island. 

Anvar 1-lussairi, age 29 
So Ppokoya,Kunnashada House 
Aidoh Ilançi. 

Yi  

. 



I 60 Habeebu Rahman, age 28 
Sb Sayeed Mohammed, Kunne! House 
Andioth Island 

61 	Rasheed, age 33 
Sb Koys, IKeiiàkada House 
Anthoth fs1nd 

62 	Cheiiya Koya, age 32 
S/o Aboo Sa!ah,Perurnpalli 1-louse 
Androth Islarid. 

63. Mujeeb Rehman, age 37 
Sb. Sayeed, Buhari, Karakunnel House 
Androth Island. 

Noufl K, ae 33 
/p 1attaia Koya; Cheriyadam House 
Andioth Island 

Adl arnad, age 45 
Sb Koyamma, Kai akkada I-louse 
Andioth Island 

Shamsu Shumoos, age 34 
S/oCheriy.ako. M., Pentarnvilapura House 
And'i .- 001 island.. 

67 MohammedAbdul Naser, age 308 
Sb Jalee! M Kottiathattu 1-louse 
Andioth Is1ij 

r4o 	Mo1arnnçl 	thahu1la, age 33 
Sb Koyarimkoya, Nallal House 
Andioth Tslaid 

wi 

69 
	

Jbiaihullah, ge 30 
S/o Kunhisethi, Peiurnpalli 1-louse 
Andioth Island 

Riyasage 29. 
Sb Shaik Koy P S , Pentambelipura House 
Andioth Island 

tJisai, a 	3I 
S/c Kiaav prp  Pan dathu Lavenakkan House 

idioth 1siah 

I- 



	

72 	Rahniat, age 42 
, Math Sb Pookutty M 	il I-louse 

Andi oth Island 

73 Mohammed Hassan, age 37 
Sb Sayeed Mohammed, Achammada House 
Andioth Island 

	

74 	Shamsudeen, age 32 
Sb.O. Muthu Koya K , Nellai House 
Androth Island. 

Mohamme.d Nséer, age 28 
/O:Muhammed, Pentamvelipura House 

Ahdroth Island. 

Raulath Beegum, age 29 
Sb Thangakoya, Arathupura House 
\ndroth Island. 

Fathahuddei age 38 
Sb Kidav U;K . , MaRket 1-louse 
Androth.t.la.id . 

	

78 	Badatul Munci, age 32 
Sb Abdul Khdei, Moodampuia 1-louse 
Andj oth Island 

79 Mohammed Mistafa, age 33 
S /o Ahammadiya, Jabalpuia House 
Andi 0th Island 

	

80 	Mohammed lasim, age 47 
S/6 K1davc1 \A K , Makket House 
Aidi oih lslid 

81 	Mohniiedb'oosalih, age 40 
/o SayeedI\4ohammed, Bilutheth House 

Andi oth lsldnd 

	

82 	Kunhiseethi, age 47 
Sb Yousaf, 4ethaiapuiakatte House 
Andioth Isiard 

	

83. 	Haisa Koia,ge 42 
Sb Ahmmd Makkett House 
Andi oth 1sIarid 

S 



i•. 	
27 

Attàkoya, age 9 
Sb Yacoob, A1iyathara House 
Androth Island. 

IKh a1e 1 ;  age 49 
Sb Sayeed, Cherikkal Piith iyapura House 
Androth Island. 

1aihahu11, age 34 
S/O Sayeed Mohamrned,Palliyett House 
Androth Island: 

Basheer, age 55 
Thacheri Moosat.hara 
Androth Island. 

N'lohammed Farook, age 33 
S/o NallakoyaC.L., Tharampalli Makket House 
Androth Island. 

Abôolih,a 	31 
S/p lai Koya, Moosakada House 

th Is1aicj. 

Salebi, ae 31 
S7QSeethiyKarakunnel House 
Aidrth ts1aid; 

MohammedKasim, age. 33  
S/oSaed Molarnmed P.C., Pathada 1-louse 
AhdrotiIsInL 

G-h- ef 	1L','age 44 
S/o Kidyd T'YLavanald<al House 

jdioH Is!aicI. 

Mol mmcd hissain, age 41 
S/o Sayeed Tmai1, Kandalath House 
Androth Islahd. 

Sabir Khan, age 33 
S/oKoyamnakoya, "Thattampokkada House" 
Ahdrofh Ts1aid. 

 
S/to S4'd tukari, Podamkakkada House 
Androth Island. 

:1 	V. 



96 	Akbai C age 33 
S4o Attac.oyd 'K Edayakkal House 
AndiOth 'Is,laid 

L 

97 	Ab d Wi Vahab, age 33 
S/a Thngakoya P , Kunchali House 
AndiothIsland 

N4öhamned Musthafa,áge 42 
1-dayakkal House 
Androth Island. 

Navas, age 25 
S/a Hussai b, Th.ahira Manzi! 
Andi'oth Island. 

Shanavas, age 33 
S/a Shai afudeen, Math ii House 
Andioth Island 

1-:Ias§aii age 33 
S/a Seeiii., M, Lavanakal House 
Androth .11and.:. 

Mohpired  .Bsheer, age 42 
S/a Ypusal, N&Ial House 
indroth Island 

103 ShapuØeen,'age 36 
/p Nalla Kqya, Kunnashada House 

hdt 11. t s ia i d .  

104 Zainul Abid, age 26 
S/a Kidave K , Palliat 1-louse 
Andioth I'slaiid. 

Muthu Koy.a, ae 39 
S/a ;lKun1ii.Sethi, Makkette 
AndiotJi.Is1aid, 

Mohamn1ed Mukhbeel, age 30 
S/p J(oyarnm4oya, Keiakkada Haus 
Andioth Is1an.i 

Sharnusudeeni, age 27 
S/a Koya Kiaave M P , Pandathupuia House 
AfldQth Is1ad;.. 



• 
108 hihadhed, age 27 

S/p Muthu KoS'a, Pandathupura House 
ndioth Islard 

1 09 Ubaidu11a, age 29 
Sb 	Sathai, Kannipuia House 
Andioth Island 

110 Jalal, age 49 
S/.O.  YousalP , Moodanipura House 
Andioth Island 

 Kidau; äge.55 
S/pJ.ndeenM.,.Biri.yamrnada House 
Andioth Island 

 Kidav:u 	age 59.. 
.S/o lrjab, M61d<t House 
Androth.Island. 

113 Mohammed Salahudheen, age 26 
S/o Koya [P , Kandeth House 
Andoth Island 

114 Mohamncd Shakeei, age 22 
S/o TKnhiseethi, Makket House 
Andoth J1and 

115 Moamrne 	Althaf, age 24 
S/o Jarnal Mayompokkada House 
Aich ISiafld. 

 /\bdlGiobr;age28 
Sb 	Nallakoya T, Bappathiyoda House 
And.roth Island. 

 N4ohammed Yathiya Khan, age 23 
S/o B.shei K , Mathil House 
Andioth Island 

 Nalla Koya, age 39 
S/oKhadeiPPC, 
Andioih Island 

119 Kunnikoya, age 35 
S/o Ahmcd, Ponnikam 1-louse 
Androth Island. 



120 /iinu! Abid, age 41 
Sb Assainai N P , Kandalath House, 
Añdro:ti.1s1a6d.: 

121 Mohammed, age 50 
Sb Abdul Khader, Kaval Chetta I-louse, 
Androth Island. 

122 A b u Nasir,4gp36 
LS /0. Siddique,Kunnahada House, 
Androth Island. 

Mohammed Aboo Salih, age 37 
S/o Musthafa,, Ammelam House, 
Androth Island. 

Koya,age37 
S/o Sayeed Mohammed, Lavanak(al House, 
Aridroth Island. 

Mohammed Raleek C.P., age 38 
S/o Sayed, qherikkal Puthiyapuram 

ndroth Island. 

Mph iiiedRafe1<, age 40 
Sb .I)i1as, fl iluftieth House, 
Ahdroh 1s1an. 

Mukbéel ge28 
Sb Ma eed L., Perumpalli House, 
Andoth Island. 

RashcédKhah, age 33 
S/o Kidave A:, Biyyadachetta House, 
Androth Island. 

Mohiidook, age 31 
Sbo 9kLIy:Kunfle1I-louse, 
Andioth .lslaiid. 

Rahmthu1lah, age 31 
S/o KóyammaK.P., Bappathiyoda House, 
Androth Islndd. 

Mohaiimcd Kasim, age 30 
S/o Na1lakoya. içennashada I-louse, 
Androh 1sIaiI. 



• 	132. Mohanmed Fazal,  .age 38 
Sb 	IKidave M P , Kandalath House, 
Andioth Island 

133 Mohammed Abi QfoprTM,age38 
Sb 	N1Iakoya, Thararná11y Makket House, 
Andiathlsland 

134. Jamal,:age 57 	. 
S/O.K idave,. •Poovadakkattu House, 
Androth•Is1and 

135.. Mohammed Sa1ern, age 31 
5/0 Hassan Kunhi, Keyiyoda House, 
Androth Islahd. 

136. Koyarnrna,ae47 
Sb 	Aboo Saleh, Kavaichetta House, 
Andoth Island 

137 f-1!dayathulla, age 38 
Sb 	Koyamma, Karachetta House, 
Aiàroth 11and 

138. Abdu1AzeKhan, age 41 
S/o.M.ohammed, Birayammada House, 
And.ioth Island. 

139 Shamsuddàeen, age 32 
Sb 	Sideeque M P , Pazhayakamkattu House, 
1.nclr'q 	island. 

140 Rs}i 	age 33 
Sodyartjnkoya, Ammelam House, 

tsland Andoth 

141 
j i lt 

Nlkoya,ae 50 
S/..Ahai1e1,i ,.P., Matharapura House, 
Andoth Island 

142 Ilarn7a Koya,age 43 
S/o Iidave B,Aliyathara House, 
Andioth Island 

143 Y.4-M;l49e age 28 
/o 	ilaM 1? , AiTirnelam House, 

Afld r 10th 	1á4 
I 	 I . 	. 	I. 



144 Sayeed Jsmai,age 58 
	

. 

Sb Abdulla P ç P Pudarnkakkada House, 
4ndioth, LsIar 

145; Amjath Khan, age 28 
Sb Bumyamin', Ammelam House, 
Andioth Island 

Mbhalnrned, Iqb1, age .8 
S/o Nallakoya,, Perumpally House, 
Androth Island. 

147 Pookunni,.ge- 56 
S/o Ydisaf1-Jaj Bappathiyoda House, 
Andioth Island 

4oHam1168 iasheei, age 38 
Sb Kidavo A , Mayarnpokkada House, 
Andioth Island 

149 c.h:iiakoya, age 36 
S/o Kunhikoya P., Thacheri House, 
Andioth Island 

150 Nasecmudheei k S P , age 28 
Sb Abdul Khadr F, Karachetta Sarommapura House, 
An.drUi ;1.s: laP(1 

151. AbdKyoon, age 41 
S S4yeed.B,uhrl M , Kunchali House, 

' 

152 Liyabdiahman, age 31 
Sb Kunnikoya M P , Chekurnrnada House, 
Andioth Island 

153 Kunhihi, age 46 
S/o KadeiPeiurnpalli House, 
Andioth Lsland 

154 Pàthuinrn'äi, age 52 
I/o Ko'dmkoya, Kolikkattu Naduvilkarn House, 
Andioth Iand 

155 	afiyuIah,a&25 
[3o 1-Tamsa Koya, Aliyathaia 1-louse, 
Auidrdth- T1-aidi 



I 	
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156 Sce[hiage60 
S/o Assairai, Pachanal House, 
AndiotJi Island 

157 Sadakkathulla, age 34 
S/6 Buhai i V K, Chettapokade House, 
Andioth Island 

158.. 

F 

Bashcei,age 40 1  
S/o Sayecd K , Kunrinashada House, 
Andioth Island 

159 Mohammed Kuiaishi, age 25 
S/o Sayeed Mohammed, Karakunnel House, 
Andioth Island 

.160, i'rj,ae47 
SboKidà\'eK., Kunnumpura House, 
Androth Island.. 

161. Mohanmed Raage31 
Sb, F'amza Koya K., Pathummapura House, 
Andioth Island 

162 inu1 Ad, age 26 
S/o,Nà!lakoya k C ,Palliyat House, 
And3 dd1 Island 

163 Abdi Jabbai, age 35 
Sb 	Kuhni Seethi, Makkett House, 
Andioth Island 

164 Sajecd Mohammed, age 54 
Sb 	Kidavu, Poovadakkattu House, 
Andioth Island 

165 Attabi, age 57 
D/Oucf 1K P , Thachemi House, 
i\ndiôF Wkipd 

166 13a11<cLs, age31' 
I)bo Koyanmakoya P , Thacheii House, 
Andioth Island 

167 Yakoob, age 40 
Sb 	Kidavu K, Anme1am House, 
Andioth Islahd 



. 168. Mohammeci Rafee, age 42 
Sb Koyaitimikpya, Mayarnpokkada House, 

Androti) lslaid. 

169, \'lullakOya; age 47 
Sb Majeed K, Lavãi1akal House, 

: 01jT sTTL 
Pookunhi, ag 46 
Sb Kida' P., Amrr1arri House, 
Andoth Island. 

Mohammed Kasim, age 46 
S/o Yousaf, Bappathiyoda House, 
Androth Island. 

Kadceja, age 5,1 
1)/o Kidave K., Thacheri House, 
Androth Island. 

Mullahi,age4 
t)io 	Palathupura House, 

Androth iid, 

174 Manioi 	i /'yeed P p , age 25 

S/0 	.l.1athlah, Purthikkatt Puthiyapuram, 

Andr(tbislaild. 

AliAkbarK;age25 
Sb : Cl 	yakbya, Kannathimada, 

Androth Island. 

Ad1am med ; ajeem, age 33 
SboS1iaikpya Kunhali 1-louse, 

Aridoth 

(By Advbatc 1k BGangesh) 

Versus 

1' 	diiitor 
Adn::*nistratibin of the UT of Lakshadweep 

Kavarathi 6g2 555 

lDeaitmetñ bgriculture 
UTo 11 aksha'bep, Kavarathi 682 555 

I 
reprseiiti 	Director. 

.3. 	1)iiec1o.fPanhaYats 

Applicants 
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Depaiupent of I?anchayats 
4dminstiation pf the UT  of Lakshadweep 
Iavaratb 82 555 

4 	yilIae(DWeèp) Panchayat 
AndiothIs1n1 iepiçsented by its 
E\ccutive Officer 

(By Advocate Mi S Radhakiishnan) 

17. 0A30212013.H 

I. 	Jafter, age 3. 
S/o Babujan, Painethechetta House 
Amini island. 

2 	Faiooque, age 33 
$bo IKha0ç 7  Kulandam House 
Amini Island 

3 	Ab611a l(o)'a, age 50 
S/0 Atiakoya Mahka House 
Arni ni .1 SI aid 

4 	Nallakoya, age 40 
Sb Abdulla Koya, Puthoya Kanniyam House 
Amini Island 

5 	Alt Moharnnd, age 47 
Sb iohamn1md, Kombarn House 

	

.. 	', 

6 	Sliai aludheen, rage 36 
/,o Kidave, Kotechetta House A. 

Amini 1 slah'd. 

7. 	Jbbàr P.C, age 36 
§ ,/;P,  Cheri':a Ko)'a, Purakkachetta House 
/\mini Island 

8 	'ousa1, age 36 
$bo1$I.aqei, [3eliyachadachatta House 
/rm1 slnd 

I 

9. N4uthyage 33 
Iq  

S/o 1SayeedSheikoya, Mamputam I-louse 
Amini Island 

(By Advoate Mr K B Gangesh) 

Respondents 

Applicants 



S 
Versus 

1 he Administratoi 
Administi ation of the UT of Lakshadweep 
Kavaiathi-682 555 

2 	Diiccloi of?anchayats 
Depaitment of Panchayats 
Adrniniii ation of the UT of Lakshadweep 
K9varathi-682• 555: 

3, 	District Panchayat 
Amini represented by its 
Executive Officer. 

4. 	\/iilagc. (Dw.cep) Panchayat 
Amini Island rpresented by its 
Executive Office. 	 Respondents 

(By Advocate Mi S I..adhakiishnan/M/s Shei iff Associates) 

18 	0A303120F3 

Aboobakei P , age 41 
S/p. J:u.,iilcunbi:,.Pa1lam House 
Kavaiathi Island 

2 	fvlusihciFa B 1,age 45 
/o Sayced, Bakakada 1-louse 

Ka'àrafh.I kahL,:. 
I 	 1, 

3 	Moha,nicd ShafiM , age 34 
Sb 1amath!fvj , Malika House 
lacaiahifs1ahd 

4 	Abdul Nazi '' P , age 43 
S/.6 Chcriyakoya K , Aynipuia House 
KavaraThi 

5. 	Yaoob K.P., age 41 
SbolKidave U:PH Kuttipapepura House 
Kavarathi 1sland. 

6 	Ahkoya K, ag31 
Sb I3ash P , K1liyam House 
1avai athi'1slad 
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.7. 	M.ujeebRehmäiU.P., age 34 
Sb A1ikoa C K, Uthampokakada House 
Kavaiathj Lsland 

	

8 	Thaigaya \ P n age 43 
Sb Tikkas, Vadakki 1apui a House 
Kavaiaihi Island 

	

9 	IVlujceb Rehman B, age 30 
Sb 1 hangakoya, Biiekal House 
1avarathi Is1ad.. 

	

10. 	Sajitha P., age 32 
D/o Ali Aräci.am, Poovinoda House 
Kavarai.h; Island. 

	

11 	l3asheci P 1, age 44 
Sb Mohammed Palliputa, Puthiya 111am House 
Kavai athi Island 

	

12 	Abdul RafeekK,age44 
S/o. Ahmed Kattimrnada, Kadapurathaba House 
Kavaiathi Island 

	

13. 	SlcemA.P.'a34 
S/p. moh,amned C P , Athampapepura House 
Kavarathi 

	

14 	Mohammed ussain P A , age 29 
Sb Khalid 1-laji K P , Puthiya Alikom 1-1ouse 
KavaLaihi Island 

	

15 	Shajahan T K, e 35 
Sb Hamza, 	nikad House 
Kavajathi Islaqd 

	

16 	Anwai A P, ag 39 
Sb Muthu, Aynepuia 
Kavai athi Island 

	

17. 	Basheet S ag 35 
Sb I lamzth A I , Safiybiyoda 
Kavaiatli sIand 

	

18 	Ukkaàg 4' 
Sb AbdobaRci, Mehllarn 
Jcavai athiIs1ad 

• 	 • 
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1 9 	1-Iamzath, age 27 
S/a Uman1-Tap, Aynepuia 
Kavaiath,i IIand 

20 	Mujeeb Rehrnan, ag 38 
S/a 1-iamzath A I , Safiyabiyoda 
Kavaiathi Island 

21 	Manikfan K P , age 30 
S/a Abdilia A, Kuttità,pura 
Agati kiand: . 

22. 	Hiday.athu.Ja SJ., age : 36 .  
S/o Hamzath B K , Subaida Manzil 
Kavaiai.hi Island 

23 	Ansai PP,age3l 
S/a Cheiiya Koya K. P , Pakichipuia 
Kà'ärbiI.Is.Iabd. 

24. 	Suliman K.P,age38 
S/a Kidav UP.., Kuttipappepura 
kaval'a. till Island 

25 	Ycicaab C P , age 40 
S/o Y.oisJ., Puléenakeel House 
TKavaiathi 1s1nd 

26 	hJiznmdd3n K P , age 34 
Sb Zakàribh Koch ipura House 
kav 1i a' Island 

27 	SalcemV ad39 
S/a Hamzth V&oda House 
Kavaiathi Island 

28. 	AnakoyaB,•g.41 
S/a Ahoahackei M 1, Biiekal I-louse 
IKavat athi Island 

29 	Naushaj V , gc 30 
Sb Kani'M C, Pa11iveedu House 
Kavai aihi Island 

30 	Mohmrnd Iqpa1 1< K , age 31 
S/a Kasmi P V , Kunnamkalam House 
Kavaiathi Island 

. 



.3S 

1 	\shik Au C P, ge 30 
Sb Au 1K , Chdipapada I-louse 
Kavaiathi Island 

J 

32 Mohammed Rafi P , age 38 
Sb Chciiya Koya PaUicharn, Pulipinnakad House 
Kavii aiiii Island 

33 	Pookoya P P , age 48 
Sb Babujan M , Puthiyapuia House 
Kiltan Islahd 

HussainaliK,P., age 33. 
S'o.. Muhainmd 0  C., Kuttithayapura House 
Kavarathi Island. 

SL'ilaiman M.,age 37 
Sb 1--Iamzath A., Maidanoda House 
Kavarathi Islard. 

36 	IKaja I lussain C , age 37 
S/o AIiimed Kha T.P., Chungam House 
Kavaiathi Island 

37 Mdjehman FK ,age38 
Sb Fhiiilikad House 
Kavaiathi Island 

38. Mohàth:hed ShOi K.P., age 32 
S/p.S..aye.d.Pbok; Kakachiyapura House 
Kavaiathi Island 

39 Mohammed RFI B , age 33 
Sb Atiakida'e I' P , Beeranthoda House 
Kvàràhi klaid.:. 

40 	R1e1a'ge 3 
Sb I\1uthu 1  Pt1eenkeel House 

1 

Kavarathi Island 

I 	j 
41 U m me' Kj ,age37 

Sb Udaifa C P' Thekila 111am 
Kavarathi Jsland 

42 Mohammed Rafeek, age 37 
Sb Attai K P ,okaiachiyapuia House 
Kava4iathi Island 



I 	
• 	 Jk 

43 	Mohammed 13,agc 31 
/o KidaveK P , l3aiakaioda House 

Kavai ahi Island 

44 	Jalcel P age 43 
Sb Aia.i \leloda, Podvammada I-louse 
Kavaiathi Island 

II 

45.Dlhath, ae 33 
'/o Mohammcd '1 , Amanathakepuia House 
Kavãrathi Is1an. 

46. 	Sharafudheei, age 24 
Sbo1Ali A.,I Poo'%inoda House 
Kavarathi Island: 

(By Advocate: Mi:. l(3.Gangesh) 

Versus 

I he Administiitoi 
Adriiniti dl ion of the UT of Lakshadweep 
Kaviiathi 682 555 

2 	IDcpi tnicit f Agi icultu! e 
U 	Lakldeep 
Kavai athi-68 555 i epresented by 
its I)ii cctoi 

3 	Dii ecto! oi Pdnchayats 
Dcpai tment di Panchayats 
-Adiiii-hist.iVvIi -6,61. of the UT of Lakshadweep, 
Kavaiat111-682 555 

4 

	

	I2isti id Pahchayat 
1avaiathi ,cisehted by its 
L\ecutive Office, 

5.Village (Dwcp) Panchayat 
!avai:athi I,sian&represented by its 
I xccutive O1fici 

(By Ack'ocate N4,i S Radhaki ishnan) 

19 	OA3192013 

aei'4 
Sb -1ani,a, PathUhimeectta I-louse 
Aii 1sla 

:.............. 

App! icants 

Res pon den ts 



5. 	K.K.kaak, age. 27 
5/0:. Khader.ky.a, Kunniyatamkakkada I-louse 
Amini Island 

6 	PAshiaf, age 37 
Sb Ahamed, Pallam F-louse 
4mini 1land 

7 	K C Moosa, age 44 
/o.A1pya,. Keelachery House 

Amini Island.; I 

8. 	
13.Kasmikoya, age 42 
S/o.Chcr.iyakoya; .Baiapp House 
Amini Island 

9 	C B ttakoya, age 41 
Sb 1-larpsakoya, Chnrnthabel! i House 
Amini Island 

10 	IaheemM, age 33 
S/a Abdullakoya, Madam House 
Amini island 

1 1. 	Pookunhi 
S/b T.C.Yousaf, INoormahal House 
Amini Island. 

(By Ad\bc: r.k.13.Ganges1) 

Versus 
.- 	ys 

2 
I . 	1he.Admi.iustiatoi 

Aiinisthtibn i the liT of Lakshadweep 
Kavarath i-682 555. 

Applicants 
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(By Advocate Mr. S. Radhakrishnan) 

21. 0A326/2013 

I. 	SavadT.K.,agc40 
Sb N4ohaiiirned A.P. Thrinikkadu 
Kavarathi island. 

AbodbackeH.P, age 43. 
S/a Hamzai.h K.P., Pallipurá 
Kavarathi Island. 

Aboobacker P.K.,, age 34 
S/a Fathahulla, Puleenakeel 
Kavarathi Island. 

Jehangeer A.P., age 32 
S/o I-lamced, Aliapura 
Kavarathi IsInd. 

sl;ajan 13.,a9 6 35 
S/oIKidave, Iadayi 

(By Adix thè: Mr.K.13.Gangesh) 

Versus 

The Adhiinisirator 
Administration I the UT of Lakshadweep 
Ka'arithi-682 55. 

Directdr of Panhayats 
Department 4fPanchayats 

1iti'hj664f the UT of Lakshadweep, 
ithi.:68 555, 

Dbitiieit fScince & Technology 
Uiiion lerritory of Lakshadweep 
Kavarathi-682;555 
represcrtted by. its Director 

App! i cants 

4 	Village (Dwecp) Panchayat 
Ka\'aiathi Island icpiesented by its 
I \CCUtIVC Of ficci 
	 Respond nts 

(By Ad\'ocatc Mi S Radhaki ishnan) 



00 	 •'r' 	 -- 

22. 0A32712013 	. 	 0 	 S 

I. 	111'6ok, gc 4.0 
S/0 Kdnhikoa, Pul ippinakkad, 
Kavaraih i Is! and. 

2. 	Ummci Farook; age 38 
Sb \'.P,Kasni Kaitholapura, 
Kavarathi I sknd. 	 Applicants 

(By Advocate: Mr. K. B.Gangesh) 

Versus 

K The Adn'i a i surator 
Administration of the UT of Lakshadweep 
Kav.arathi-6$2 555. 

2 	Diictoi 01 Panchayats 
Dcpcii talent of Panchayats 
i\(

. in iwsti cit ion of the U1 of Lakshadwecp, 
Ka\ di athi .8i 2 555 

3. 	i)e.paruuent of nvirOnment & Forests 
Unidn '['erritor;' ofIakhadweep 
Ka\'arathi-632 555 

4. 	\"i II age (Dw.cep) Panchayat 
Kd\'aI athi Island I cpi cscnted by its 
hxecuiiveOfIicci'. 	 Respondents 

(13)' Ad.ioëate:. 	r•.S.I..adhakrishnan) 

23 	OA 32812t)13 

SciifuIlaCP,agc34 
S/pi\4QhaipooI.jIaji, Chendipura, 
I.a\'dI athi 

2. 	Sainul llamecI;IP.P., age 39 
S/p .Aitai K.P., P.okara Chepura House, 
K 	 ithi : 

3 	Mohammed 1< P , agc 3 
5./0 II IITI/cUh B P , Kii utholapua House, 
L,M/ a 14 athi 

4 	oiuI Kici P ,age 41 
Sb '\'lohanit./icd, Pallam I-louse, 



. 

Icl Va! athi 

5 	Akai, ag34 
Pappadam House, 

Lçaai athi 

(By Ad"oate Mi 13 Gangesh) 

Veisus 

1. 	I'lie Adniiistrator: 
Ad.hiinistration of the UT of Lakshadweep 
Ka\'arathi-682 555, 

App! i ca ii 1.5 

2. 	Direátor of 1anchayats 
Department of Panchayats 
Admnisuition of the UT of Lakshadweep, 
Ka\'.artm6 8 5 5. 

3 	Dii  jOr Of i dLiCation 
:Dj•I - e.O.t . o 

 I 

i" ate óft.dUcation, 
Administration of the Union Territory 
of Lakshadwëe, Kavarathi-682 555 

4. 	Yil1.ag.(D.we.p Panchayat 
K'fti 1ird represented by its 
E xeciI tk1 e.. Offi cer.  

(By Acvocate Mi SRadhaki ishnan) 

24 	OA432)/2O 4 I3 
C 	 1 

l hhua I3eguni M M , age 38, 
\\//o Rau m Razed, Ivladeena Manzi!, Kiltan 
SupCl SOI, a01! I wisting Centi c Ki!tan 
Disti ict alchayat, Kiltan 

2 	Shahil Hameod P K, age 50, 
5/0 Sayed Kya P S , 'I hottathakkaia 
Stoic Kçcpe Gum Cleik 
C, b i r I wistin 	entie Kiltan 
I)iti id Panclaayat, Ki itan 

3 	T K azeemudeen, age 33, 
S/a Sydd Ab'diI1a Koya, 
l\ undamku!am Kiltan 

w llelpei, Coii' iisung Centi e Kiltan 
Disti ci tanchayat, Kiltan 

Res pa ii dents 

Applicants 



• 	•:•" 

(By Advocate Mi V Mohana) 	 • 

I 	 Versus 
It 	ItI 

JhAdministiator 
-A'd in"i h i s i r ation of the UT of Lakshadweep 
Kavaiathi-682 555 

2 	DiiectoiofPanchayats 
k  

I)epirtnientcf Panchayats 
Administration of the UT of Lakshadweep, 
Kava'iàthi'682 555. 

3. 	The Chief JExec..utive Officer 
I)istrict Pandh'at Unit 
Kiltan, Union Territory 
of' Lakshadweep-682 557 Respondents 

(By Adydçate: M.S.Radhakrihnan) 

25 0A331/2013 

Hiissain KC , age 34 
S/p Sayeed Mohammad A M 
Kattiyamchatta (I-louse), Agatti Island 

10f :a1P. 
W:ki:n as Qa4ai labourer in the Department of

1.

Science & Technology, Agatti, Lakshadweep 

2 	IlydeiP 
S/oSyedBiihiriHaji U. 
Pokkthappada (House), Agatti Island 
U F of Lakshad weep 
Woiking as,casual labourei in the Department of 
Sc iere & Tchno1ogy, Agatti, Lakshadweep 

3 	ALt Albai K 	age 39 
Harnza (I-I 

Kunnbiyq1a Hbuse, Chetlat Island 
LIT ofT aksha1v'eep 
Woi king a caual  labouiei in the Department of 

CiCi1CC &Tho1dgy,.Agatti, Lakshadweep. 

4 	Nazmal Baikath K , age 27 
Sb 	ikoya 

uriya uc h iyo d a  (House), Chetlat Island 
tJT of Lakshadieep 

_t 	 I 

as casuat  labouier in the Department of 
Scienc&& TecFnolbgy, 
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C'hetlat, Lakshadweep 
	 App! icants 

(By 	M ,GräsJqi •s*iriakose, Sr. & Ms.Daisy I.Daniel) 
'.--, 	 I .. ,.j. -... 

4 

4. 	 \/ersus 

1 	The Adimnistiator 
UT of Lakshadweep Kavarathi-682 555 

2. 	Cha.iiperson 
Vi!Iige (Dwêep) Panchayat, Agatti-682 557 

Chairperson: 	. 	. 
Village (Dwecp) Panchayath, Chetlat Island-682 554 

The i unjoiScienti lie Officer 
[)epairnent di Science & Technology 
Chetlat-682 554 

	

5 	The JunioiScientific Officei 
Depaitment of science & Technology 
A,atti-682 557. 

	

6 	t)ire**ctor of Panchayath 
Deàitrhen,t di Panchayath 
Kayaia,thi-6.82 555. 

(By Ad\bát : Nr.S,Radhakrishnan for RI 5 4 5 5 & 6) 

26 0A333(2013 
eq  1 	. 

S P Haiiis 
Sb 16yakunhi 
Sailanivapwa, Kiltan 
Lakshactwep.H 

2. 	AZ­ h 	.... 
bo Sayed Bubaii 

lKui iyathivodu,'Kiltan 

	

3 	A P Aharnd 

ij Sb Kunhikoy 
\hinaii a, liltan 

(By Adv9cate Mi M R Haiiiaj) 

Veisus .. 	.' 	... i . .J . . 

Respondents 

Applicants 



4. 	Director, 
Ser.yics, 
UI of Lak.shadweep, Kavai atti 	 Respondents 

(By Adotë: Mr.;Radhakrishnan) 

27. 	OA 344/2013, 

Kassim A 
S/o.Attakhya P.P 
A I ycithara I louse, Androti. 

.JalaluddinN 
/b.AttkOya N.P 

I-louse, Andrott 

Mohammed 1-lassan C.E 
S/o.Khikoya'SVP 
1.dayakka1 House, Andrott 

Mohammed Rafeek C.K 
S/o.Koya K.0 
Cheriya Kakkanal I-douse, Andrott 

. 	i\'lohammed IKama! Lldd in M,K 
S/o.SJihabud.din Pookoya Thangal 
i'1iyaikakkada I-louse, Andrott 

IVAO 	 C 
S/b .Pobko,' 
I;da)"akkalHousc, Andron 

Ndou1 Hassan A 
S/oaIlaykbya U.K 
AttiIada I.Ihse, Andron 



8 	Muishida Begum C. N 
!DIoLate Shddin Thangal 
Chenayath i'b1ath, Andrott. 

(By Advoce:Mr.!. Gigesi) 

v'eisus 

The.Adinisi:atr 
Adminitrttioi of theUnibn Territory 
o[Lakshädweep, Kavai'atti —682 555 

Director of Paichayats 
Depai:tmcnt of Panchayats 
Adi in i stration of the Union Territory 
of Lakshaciv)eep, Kavaratti - 682 555 

Department of Electi'icit.y 
Uniàn Territory' of Lakshadweep 
Kavarathi 682 555 

\/illage (Dvccp),Panchayat 

\!1dlIlstu 	répi sentcl by its 
Excciti'eOfI)cej-682,552. 

(By Advocaie:. TY1i.S :I.a1hakrishnan) 

28. 0A345/2013 

	

L 	i-\yshomma l.G 
D/o 1-lamsa, l ilachetta House, Agathi 

l3eefathummail?.V 
D/oKasmi Ko 	Puthariveed House, Agathi 

ldej'lK H 

IAK@a.J:Isn,' Puiad House, Agath i 
'1............. I . 

 
S-IAttakoya, i'4ayamkakada House, Agathi 

AbcuIShLtk6o1 
S/b.Iate Usf 
Me1ai.1IamHou, Agathi 

11idaya.thu, 	v.K 
S/o.Aboobàcle'r Koya V.K 
N1akkahikalaqa l-1ouse Agathi 

	

7 	fYlan400I ! 

Applicants 

Respondents 



. 

10. 	NazerK 
SIo.Kidave 
Kunnikathiyapad.a 1-louse, Agathi 

II. 	Sho\vkaiha1i M. 
S/o.Ummer B 

4 aKayachda 1:louse, Agathi 

Saed Móhaed K 
!o.Po1<oa B 

JKcèpatt i-louse, Agathi 

1aseefP 
SIo.t4utha1if K 
Pahada House, Agathi 

/\boobackerN,M 
S/o.Abdul Rahiiian F 

afcsci N4anzil, Agathi 

Abdul SaIam.f.P 
s/ç.li- ia;Koya C.P 
T1lthj) 111am, Agathi 

 
Sib ,Mohammd Koya 
JKakkaçia I louse, Agathi 

Azhar C 
S/o.i\'lphamined Koya T.P 
(.hallakkad 11use, Agathi 

Abodbackè r K 
/Q.Syec 4<':(648 

Kcu ut11akdpad 1 louse, A g a t h i 

SaVad K.! 
S/.1.ae 1-ahnad 	1K Haji 	. 



- • 
Kulalinoda I 1oc, Agathi 

20 Sye Moimmped 
S/QAbduIläP 
Mai iyathoda louse, Agathi 

21 	Muhamined Koya B 
• 	S/o.ioya 	. 
• Biythabioda House, Agathi 

Naieesa fvl.K 
D/o.AbdullaKOyal K 
Moothamkakkada 1-louse, Agathi 

Koya:P 
S/.o., :uijkQY., 
Pondinodci I louse, Agathi 

S/.o.Abbobackei:Ko.Ya 
yo Puthiya 111am, Agathi 

, \Doobd(_k..1 Li P 
1\4ohaI1.ed 

ii ppathoda 1-lOuse Agath i 

1adai uciheen \/ 
SloKoyassclñ 

Pid-i IV1I117iI, 1\gathi 

Kamaynnisc 13 P 
D/o Mohammed S 
Bapathiyoda I louse, Agai.hi 

iil ñdnhi M 
Dio.AiLakoya 
Mail iyam 'C\/iyOdd 1-louse, Agathi 

Ja!i 2-.i: 	• 
Sb Sayed 

 

13uhaii 1 p 
AJiyapappada 1 lousc, Agathi 

III 	r 

ltthkidheLn lvi P 
S/ Kid 1\ P 
.4anpui am 1ouse Agathi 

. ................ 

',adi1 1' 
S/o Mudiukoya K 
Chet iy appada 1-louse, Agathi ap  

22 

23. 

24 

25 

26 

27. 

28 

29 

30 

3 



[I 

NaseerT.P 
S/0.1'VlUtha111

1 
 

I hekku Puthi.ya I 11am, Agathi 

Ubaid U 
S/o.Hamza U 
jioctta 1-louse, Agathi 

Syed Mohiiimed K.T 
SIo.Aboo SalaF 
K;Ianth kiydd.a  I-louse, Agathi 

38.thnod R1 
S/o.Sacd Mohahimed 

1-louse, AgatH 

AbdilIa B, 
S./o}athahtilla 
13I)'shabiyoda I-louse, Agathi 

1 lajaromma T.P 
1)/o./\ bdul kaderkoya P.0 
I'fiekku Puihiyail lam, Agathi 

Jsecia 1.K 
D/oKhalid3 

ThiiikJa1JJ6 use, Agathi 

I1 f B 
/o.Sayed Au K. 

iiyas1abi'oc1a.  I-louse, Agathi 

Mariiyaiibi B 
1./o.Ummer C 
13it11ath6da 1I6usc, Agathi 
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 Roshna 
DIo.Saycd Abdul Rahman 
'ihchrrv F I6use, Agath.i 

 SaIdariyi 
g/.onjnzK.p 	- r. 
Piithiy, Pora1-ouse,Agthi 

 Geii,iaJoyaK 	. 

Sb :1 ate Attakoya 
Koodam i-louse, Agai.hi 

 Showkathali 
S/o.Late Attakoya 
Sailanlyoda 1-louse, Agathi 

 Nissamudhccn V.K 
SIo.1 lamza C.K (Lathe) 
V;adak Kecla 111am, Agathi 

 Cheriya l(o)'a AK 
S/oP 
Ai;luiniminada 1-10use 
Agt.hi 

50. M0ham m ed Au c, 
S/o.KasmiKoya A 

hchalakapda 1-louse,, Agathi 

51. Saycd Mohañ?med K 
S/o.Yousal A 
l(nnu1iIram 1-louse, Agathi. 

(By Al 	Gangesh) 

\/ersus 

 [ldministrator 
Adminisuation of the Union Territory 

• oLLakshad4p, Kavaratti - 682 555 

 Department Q Agriu1ture 
Jnion Tcrnitdi:y of Lakshadweep, Kavarathi 
J.eprèscntcd bits Director - 682 555 

 Dê 	c?1nchayats 
I)t,mcit 	T Pandhayats 
/\ ci:1s 1.r tjo.nqfthc Union Territory 
o1Lakshac1wcepatti —682 555 

Applicants 



• 0 

4. 	'i1age (D)Panchäyat 
Agathi island 4re5ented by its 
xt 54 

(By Advocatd 'MdS Idhakrishran) 

29. 	OA346I2O13 .; 

1. 	Umnier Farook Shafi 
S/o.Aboosala 
Malikakal 1-louse, Arninii 

2. 	P.A SayedalL 
Sb. I 1amzakya 
Puthiya Asharbda House, Amini 

3. 	Rhnai13eai 	H 
D/.o Ahamëd )  . n  Malikakal House, Arnini 

Respondents 

Aharnedkoya 
S(p. Koyakidàvu,. Surambi House, Amini 

VLiyabi P.C .  
I)bo.Anthuk6 1a, Palliyachetta House, Amini 

J3ebi M.P. 
Mall ipura House, Kavaratti 

7 	AllkQyVP 
/o,Attakoya,Vadakkilapura, 

KaaraUi 

(By Acjvoct •e: M.K.B Gangesh) 

Versus 

I. 	lhc Actminisirator 
1Adminitratibn olthe Union Territory 

fXliciveep, Kãvaratti - 682 555 

I'. 

2. 	:i ;ter ôf.Janchayats VI I 

I)pit111ci1it of ?arichayats 
'Vdniiniràtion 1 6f the Jnion Territory 
ôt ak 1ieep, Kàvaratti —682 555 

1 

Applicants 



• 	
.: 	 : 

' 

fLalhadweep 
hv Director of Education - 682 555 

1 	 III 

4 	Village (Dwe) Panchayat 
ArnI L sland ipresentd by its 
E,xcutive Officer - 682 553 

5 	Village (Dweep) Panchayat 
Kvaiatti s1and iepiesented by its 
Ecutiye Oficei —682 555 

	
Respondents 

(By Advoct 	lS adhakrishnan) 

30 	pA3.47/201' 
I 	 I 

uhaiabi P 
/,.Kuhiktinh.i 

Fall.i:cham: 1I(.iSe, Kavaratti Island 

2 	Maharnoor M P 
EIo Hamzath 
Molakeputa Holuse, Kavaratti Island 

.............. 
II 

3  
t)JtnDd 
Jflikr'ia1hi 	'Ka\'aratti, Island 

4 	\mina P V III 

[)Io Mana 
Puhi)avedli, Kavaratti Island 

5 	SaiomrnaKP 
[)o Ibi ahrnk'uty 

lpi'apuram, 
Jsii1jd 

 

1iiatti Island 

 

appada House, KavaFatti Island 

Beebi Aynepura 
Eo Abdurahirnan 
Pynepuia 1-louse, Kavaratti Island 

.I •.  
1 I 



fl 	 - 

I 	 . 

I 	 1 ;Ij. 

;L 	 I 

g 9 	Ra1math Beurn B 
/oAli 

Baliyali Hous; I.avarati Island 

	

0. 	S.adihath V.M 
DIo.Val iya Ab.d.irahirnn 
Vadakkumel.c.11adalTh Kavaratti Island 

Rhiyambee T.P 
DYO. :A'hmiT1d K.i 

tt1iapUra, Kavaratti Island 

BeëfathurnrnaB 
D/o.Aboobacker 
B eëram thod a Kay aatt.i Island 

Rähmàth Beegurn P.P 
D/o.Attal K.P 
Pdcharac hepura, Kavaratti Island 

Maijäiath 
Aynapura 

KuUppa1pepu1a, Kavaiatti Island 	 Applicants 

(By Ayt4' K B Gangesh) 

\ersus 

	

1. 	The Adrni1?isor. 
Administiati4n ol the Union Teriitory 

Lakh'4dvp, Kavaratti - 682 555 

AdministiatiOn of the Union Terntory 
of Lakshadwep (Secretariat) 
Kayaiatti -687555 I  

II 

	

3. 	torlot, 1ndustiics 
Urion I cii itory of Lakshadweep 
Kavaiathi icpesented by the 
DirectOr of ldütries 	 Respondents 

(By Advocate: Mr.$ Radhakrishnan) 



- 

31 	OA348V2013 	I 
77, 

I 

• 	
- 	 . 

1Kurii N 
•- 	• 

'Sb 	Shaik I 

N'oorumchetta 1-louse, Amini 

2 	Anakoya 
Stq..Iy1Uthukoy?. 
Surámbi l-loü,Arnini:. 

3. 	Anwar Hussain 
ID/o.lEssa 
iKonapura I-louse, Arnihi, 

4 	Sajitha Beegim 

:S:abth 	Kpya 
l3eIi House, Amini 

I.. 	• 	 .. 

:Harneedathbi 
OIo$hkoya 
Monakkallachetta House, Amini 

Ffissaiñar 
S/o.Mohamnied 
Alimrnecheu House, imini 

7 	K C 
S/O Fjabs 
Kdlvadachetta House, Amini 	 Applicants 

(ByAdvdcate 	r1B Gangesh) 

Versus 

I. 	'IThe Adminjs;frtor 
Adrninistrationof the Union Territory 
ofLkhadweep, Kavaratti - 682 555 

2 	[)iiecto of Panhayats 
1)e15artmet of P a n chayats 
Acjminiti atlbii of the Union Terntory 

ç 
RI  
kI'cep 

iattir-62 555 

3 	'epament of L aucation 
Union Ten Itoly of' Lakshadweep 
K av a ra thi represntd by 
)irëctoiof.Edtication T 682 555 



j 'i1 	L 

1ti 	
I 

••' 

yflae (DwPachyat 
.AiinlaflLIepr.S1dbY its 
PetiteC)f1c'er - 62k54 

And:dtt. 

(By Ayoct K'i KB Gangesh) 

Versus 

SU 
I he Adrninitçator 
Administration of the Union Terntory 
of Lakshac1wee, Kavaatti - 682 555 

2 	birector of Panchayats 
epartpen1t df Panchay'ats 

tflitTa1oii1 of the Union Terntory 

155.5 

. 

Respondents 

Applicants 

3. 	DJtrict MnMaya  
Kavaratti repfeened by its Chief Executive Officer-682 555 

4 	\fi 	we llage (Dep) Pánchayat 
1\ndrott Island represented by its 
r-tvflffikr L68554 	 Respondents 

(By Ad-V 6cai6 M r S fadhakrshnan) 



(By 

34. 

33. 

2. 

/ 

S/o.Pookoya 
Puthiya Eddi;yákkal House, Amini. 

Ath'ocaté: Mr.k.B Gangeh) 

I 	
Veisus 

1hedrnipisütoi 	I  
Administration of the Union Terntory 
bikiadeep, Kavaratti - 682 555 

Dircctoi of Pànchayats 
Dpartnent of 1anchaats 
Ahninistratin of the Union Territory 

1JJakshadwèp 
K , rttiL_ 682 555 

f Women & Child Development 
Union lidory of Lakshadweep 
Kirath 1i 
Repiesentd y its Director 682 555 

Villagc (Dwee) Panchayat 
Aiditt lslandrepresented by its 
ExecütiveO:fuicer —682 554 

Village (Jwêp). Pancyat 
Amim 1 1sland ieprcsented by its 
ExêitOfficer- 682 553 

(By 

3. 

Applicants 

Respondents 



'4 

k 

I I I 
1. 	Mohammed 1iyz Khp 

So 1nh 
T1her -loe, ndo: 

2 	Mohammed Mhioo 4r 

. 

Neelathpura Huse, Ahdrott 

Mansoor4ft 
S/o.Muthuoy. 	., , 

Pentarnvelipura Hotsej Andrott 

MOhammed 'Fàisal 
S/p.$jdce.cquë:. 	

0 

akkct 1-louse, A M 	 ndrott 

(By Advocate Mi 1(I GangeTh) 

Versus 

lie Adiiiinistiator 
Administiation of the Union Terntory 
oFLakshadwcep, Kavaratti —682 555 

2, 	..epartiiient;dfAhimal Husbandry 
Union 1 en itory of Lakshadweep, Kavarathi 
Repiesented by its Director —682 555 

4. 3 	iiebvo ofanchayats 
Dertrn 1ent fPanchayats 
Adiuiistltion of the Union Terntory 
of Lakshadwôep 
Kavaiathi - 682 555 

4 	/illage (Dweep) Panchayat 
Androti Island represented by its 
E xecutive Officer - 682 554 

(By Advocate Mi S'Radhakiishnan) 

35 OA353/2i 

M 1< 

(j4 	Agattil 

App! icants 

Respondents 



. 	 I  

2 	1KMSliukooi 
Sb Ckkiiod Mbhan4iied 
Kee1 Muipur 	gatti 

; :::,i 

3 	TPAhrnad 
SbP .M.Yousuf 
Thekkputhiya Veedu, Agatti 

K;P.HOiakOà. 
Sbo.Aboobacker 	

. 	 H. 
Karnäl) ~n almiyo da Puthya 111am House, Agatti. 

K.howkatha1i 	. 

S/ØSyb.iilçiari  

Kondinoda House, Agatti 

6 	B Sharaludhcen 1  
Sb Urnrnei Ella 
I3ceyakuttiyoda House, Agatti 

V.K.Mohäinined Mükthär 
S/o.Abdu1lakoya 
Vadakk Kunninarnel House, Agatti 

Abdü1 Rahihiiii, 

1l1a House. Agatti 
... Fl.  

(By AdvcatFe,I[yf1 	B Gangesh) 

Veisus 

1Jhe Adiiinistrator 
Admrnisti ation of the Union Territory 
61 r 1. akshadwep, Kavaratti —682 555 

2 	Depatrnert f Animal Husbandry 
Ynion 1 er itor> of Lakshadweep, Kavarathi 
Repi scntcd y'  its I)ii ector - 682 555 

3 	Thueci of Pnchayats 
Dpaitrn4i1t 9f Panchayats 
Aminisrtn of the Uflion Teiritory 
fLakshadbeep 

Kavaratti - 682 555 

4 	Village (Dw :0,6'  VPanchayat 
igatti Island repiesentd by its 
Executive OffkFI - 682 553 

Applicants 

Respondents 



I 	

I r 	- 

I t 

(By Advocate Mr S Rdhaki t isinan) 

36 0 A No 35412d13 

Suhaiabi,)/o 1 ha Kóya 
Kakkana! I-louse, 	: 
Andiott 

(By Advocate Mi K B Gangeh) 

Vet sus 

I he m Administrator, 	I  
Adinisti ation of the Union Territory 
of Lks'hadé,KaVar.thi - 682 555. 

2. 	TheDifector(Services) 
j\dministrt.ibñofth.e U.riion Territory 
of L:akshadwb 	(Secretariat), 
Kavatatti - 682555 

3 	Ocpartrnert QIAglicultule 
UniOn I eut itoI' of Lakshadweep, 
Kavatathi - 682 555 
Re 	ed:b)' its DiretOr. 

(By Advocate . r.S Radhaki ishnan) 

37 0A355/2613 

I. 	M u thkOya'. 
S/d.Sh)kOa 
Kakkana! house, Andiott 

2 	AiitIciav 
Yo'Asiriai 
N?urxmadd kuc, jndrott 

(By Advoate 	k, Gangesh) 

Versus 

lhc Actrntrnsuakof 
Administration pf the Union Territory 
ofLakhadweep, Kavaratti - 682 555 

LI 

Applicant 

Respondents 

App! icants 



2. 	I)irecto.r olParichayats 
[)epartrnent of Panchayats 
Administratiob of tile UYiion Terntory 
of Lakshadweep 	I  
Kaviatti - 82 555 

3 	Duector of Port, Shipping & Aviation 
Urnon Fen itoly of Lakshadweep, Kavarathi-682 555 

4. 	Village (Dwcep.) Panchayat 
Andrott Islatid. represented by its 
Executive Officer - 682 554 

(By Ad..y.qcate: Mr.S Radhakrishnan ) 

Respondents 

38. 0A35612()1 3 

ajaommabi. 
D/o.Koya Kidave M 

Kalpeni 
J . 

v1.K C.heriykgya 
StMQ11amdKo'a Haji 
Maliiikkakada House, Kalpeni 

(By Advocate: Mr.KB Gangesh) 

Versus 

I he Adrninistiator 
Adn.nsrtIdn of the Uuion Territory 
p,Laksiwcep, Kavatatti —682 555 

2. 

	

	Djctpjof. .anchayats 
yepaitrhnt df Panchayats 
Adm\InistitioI of the Union Territory 
oç.Laksdy.pp 
Kavaatti - 62555 

Villake(Ewek)Pãpchayat 
Kalpeni Island i;eprcsented by its 
Executive Offiqer - 682 552 

(By Ad,iocate Mi S Radhkiishnan) 

39. bA 37I2.O13 
........ 

1 	A K Abdul Salarfi 
SIb.C1i iyakoya 

	

I 	I 

I 	j 	 I 

- 	
- 

Applicants 

Respondents 



 

 

 

 

 

 

 

 

 

 

2. 

13 

H 
Alikakada -1us', Kalpeni 

al 
yl 

II 
I 

% 
ahdur, F1peni 

F 

P Sakeer ussii 
Sb Mohamme1 Koya 
:P e-echiy'ath t,4668e, Ka1ni 

Abdul Lath'éf 
Sbo.Pallath Kurhi Koya 
Nenempappad Rouse, Kalpeni 

Attakoya 	 I  
tq.. KaIi i: ya 

Kunhipuva1c1ç House, Kalpeni 

I. 	F 

Abdul Naser 
Sb MuthuKoya 
Ma1mikakaa ifouse, Kalpeni 

M.K. Khalee. 
Sto.Harnza. K.o:ya 
Malrnikakaçla House, Kalpeni 

Mohanmed 1aser 
Sb Mohammed Koya 
PeechyatF Flouse, Kalpeni 

.1 

1 	•I 	 I 

M uebJahiinan 
haiKo'a H 

Marnme1 House, K1peni 

Chcriya Koya 	I  
So Ahmed 
Ncdyarn I louse, Kalpeni 

Mohammed Koya 
So Kunhi Koy 
Chcjyapwakad -Iouse, Kalpeni 

KA 

Aboo3aei 

46se, Kalpeni 

-i 
1Kasrhi kdya1 
SoKun i h Koya 
1viat1u1kadanIla1 House 1, Kalpeni 

fl 



il l 	I 	 €5 
1 

	

14 	 l 	1 L 
Sd 1\1d aiibd oya 

House, Kalpeni 

	

15 	AbçIulHakeern 
Sb0.Chet iya Koya 
Melachedarn 1-louse, Kalpeni 

	

16. 	Haj irommabi 
I)bo Kasmi Koy 
Akkara House Kalpeni 

	

17 	Huthairth 
I/o Abbas 
Arakalar H9i4, Kalpeni 

	

18 	Rasheed 
Sb Koyamma 
N'lanjiyenam House, Kalpeni 

	

19 	AbdulGafooi 
Sb Kasmi oya 
Kadapurathaillam 1-louse, Kalpeni 

	

20 	Mlo'a 
S Poo1 oyi'  

eIiddain House, Kalpeni 

	

21 	'TiSafiya  
D/ Moosa K C 
Puthiyapuia -Iouse, Kalpeni 	 Applicants 

(By Advocat Mr K ) Gangesh) 

1 	Versus 

	

1 	1h Administi 

 

or  
drninistation of the lJnion Territory 

dLakhdweep, Kavarathi - 682 555 

	

2 	bamert lo t,f 1Agiiculture 
Urbri jferl ttoy of Lakishadweep, Kavarathi 
Reres,cntel ISy its Director 

	

3 	Directoi 0 fPanchayats 1  
Department f Panchayats 
Adiin...trti 	of the Uhion Territory 
of L akshadweep, Kavaratti 



4. 	Village (Dweep Panch4'at its 

ecutive Officer 

(By Advocate ' Mr S Rdhakh$hna 

Respondents 

(By Ms,Shahna Katth:ikeyan).: 

;vei'sus 	V 

1. 	V1lge (Dweep) Panchyath 
Amni Island 
Reprsentcd by the Chir Person 

-68552 

2 	Secietaiy 
Dcpaitrnent of Panchayath, Kavarathi 

3 	[)jrectór 
E rnpldymen and Training 
lJnin.. terdtbry Of'Lakshadweep 
Kajarathi . 	. 

(By Advocate Mr S Padhakrishnan for R 2&3) 

41 	O4.39I2OI3 

Muthuboyä 	I 

Mampuram 1-ouse 
Arnini lind;:Lakhadweep 

(By Advocate Ms hahna Karthikeyan) 

Mius 

V1;ag&(Dwep) .Panchayath 
Amni Island 
Reresentect by the Chair Person 
Pin -682 552 

•1 1 .,. 

2 	S4ecrethiy 
13eprtrnent of Panchayath 
jKavarathi —682 555 

Applicant 

Respondents 

Applicant 



2 

1 

'III..... 	 :., 

3 

	

EnJent 	Trimr, 
tJn1oIetritçy of Laks1adweep 
1Kà''ra1ii- 682555 

(By Advocate M r S Radhakrihnn for R 2&3) 

42 0A362/2013 

Rabeehathu1a B.P., agd 35 yar, 
Sb. MohmmedKpya T.N., 
Labourer,. Kiltan; Reiding at \ali'apura House, 
Kiltan Island 

(By Advoate Sii P V Mohapan) 

Versus 

 
,0T. of:Lakshad+ieep, 
Kav.arátti682 5155, 
1Elecriçal Division, Kavarathy. 

.Direct.or or.Pancji.ayat, 
De partment bf Panchayat, 
Adrpisçi alion bf UT.ot Lakshadweep, 
KVarai - 6g2' 55 

	

. 	 I 

I 	 I  

3 	T1 E.xecütve Officer, 
fl)gç Dweii Panchayat, Kiltan-682 557 

(By Advocate Si t 	adhakrishnan) 

43 0A363/2013 

Yaser Arafath M V,aged 28 years, 
S/o. E SeedikoyaLabourer, Animal 
Husbandry 	l Jnit, iltan, Residing at Moulana Veed, 
Edayal1 

I 
 ltn LLlan1 

(By AAt9SriP SA 4ohanan) 

A I 	 I 

Versus 

Th 
UTdf LákshlWeep, 
K1avaiatti-682 555 

pctr:Qfayat, 

Respondents 

App! icant 

Respondents 

Applicant 



Depaitment çPanchayat, 
Ac4rn inistratiofl df UT fLakshadweep, 
Kavratti— 682 55 

3 	he Vtei inar Assistn Surgeon, 
Office of the Vterinay Assistant Surgeon, 
(Animal Husbandry Unit, 
Ki Itan Iland, Likshad4ep-682 557 

4 

	

	1 h Chairperson, Villg Dweep Panchayat, 
lKiltan-682 557 

[By Advocate Sri S Radhaknshnan (Ri-3)] 

44 0A364/2013 

Abdul Qbisb,S/o.Sinul Abid P., aged 27 years, 
Malikakal, Kiltan,T. of Lakshadwee, working as 
Casual Laboui ci, (Live Stock Inspectors Trained Labour), 
Animal I lushandry Department, U T of Lakshadweep, 
Kavarathi 

(By Advocate Mrs Daisy I Daniel) 

k 
1 	

i 	 Versus 

1 	the Adrninistrdtor 	I  
UnionTtory of Lakhadweep, 
Ka'arathi-682 555 

2 	Chairperson, Village (Dweep) Panchayat, 
Kiltan 682 557 

3 	biiectçr of Animal Husandry, 
U t of lbakshadweep, 1avarathi - 682 555 

4 

	

	ililrctor  of arhathj bepartment of Panchayath, 
(avarath —692 6 5 

[By Advocated Sri S ahakishnan (Ri, 3 & 4)] 

45 ONo 36612013 

I 	Mohammed Kasim 
Sb Saced 
ka'nnipuia IlOu 
)ndroii.. 

2 	Mhanmed Hussain K C 

Respondents 

Applicant 

Respondents 



Applicants 

L 	The Administrator, 
Alrninistratipn of the Utiion Territory 
ol' Lakshadweep, Kavarathi - 682 555. 

2. 	The I)irector oiPanchayats 
Department pf Parichayats 

dministiation of the Union Territory 
cijI 4akshadweep Kavaratti —682 555 

3 	1 aIçhadweep I)evelopment Corporation Ltd, 
P6ri Coritrdl i'o\'er, Andrott - 682 554 
Rpresented)' its Officer in charge. 

4. 	Directorate oArt & Culture 
1the Union Territory 

otLakshadweep Kavaratti —682 555. 
Represented Ey its Director. 

5 	l)ucctdr otA,i iculture 
Ipartieni, ol  kgricut,tdre 

minats 	frJ1Ion Territory 
cfLakshadweep, Kavartti - 682 555 

6. ViI'lae (Dweep) Panchayat 
Androt Island repieentd by its 
1-xecutivedfficer- 682 5 54. 	 Respondents 

(By Advocate Mi S :Rhi ishrian) 

46. OA 368/2OI3 	. 1 

allakoya, àgc37 years, Sb Pookunni A, 
?uthiy 	lttapokada House, Andrott 

2 	 3 1 years, Sb Sheikoya Thangal, 

m.
Kandtl fl9use,d1 Ott 

i. 



- 

10 

3 	Sad MQh ii- dShihbidheen Thangal, aged 28 years, 
S/ S ko\Th'r111, Kaideth House, Andrott 

	

4. 	 23 years, 
Sb 	1eikoy. I hIaia1,1  andeth House, Andrott 

	

5 	Mohammed Salim, age44 years, S/o. Kidave A, 
Panchanal 1 louse, Andrott 

Khair, aged .32 eas, Sib. Muthu, 
Puleenakeel HOijise, Kavaratti. 

Abdulbari, aged' 34.years, Sb. Harna Koy, 
MOnalkaIHoüse, Am in. 

8.a'ed KOad 44 years, Sb. Pookoya, 
Meelacheri House, Arnirii 	 Applicants 

(By Advocate Sri K B Gngsh) 

.... 
I 	 Versus 

	

1. 	The .Adrninisrätoi,, 
Administi ation of the Union Territory of Lakshadweep, 
Kavaritti68255, 	•1 

	

2 	Di c t 6 e,  QfPanchayats 
[eparment otL lanchayats, 
A1mijtration of the Union Territory of Lakshadweep, 

y,çtii 7 6 	555 

	

3 	I)eaientof\gi cultre, Union Territory of Lakshadweep, 
Kavarathi, Represented by its Diiector - 682 555 

	

4. 	Vi1age (D 1 ep) Panchayat, Andrott Island, 
iprese.nted.y . its Exeëutive Officer - 682 554. 

	

5 	Village (Dweep 1 Panchayat, 
Kavaratti lland, repres'ented by its 
Executive Officei - 682 555 

	

6 	Yi1lgd (Dweep anclayat, ... 	.1 
id, ipj,5jesered by its 

11d01f1ci3 	 Respondents 
H 	t 

(By Advocatc Sri S Padhakr1shnan) 

47 OA 36912013 



S 7I 

S1fekei, aged 42 	/o. Sayed Mohammed, 
Vahyapui a I 10üe, Adrtt 

2 Mohammed 	aser, aged 	4 years, Sayed Ismail, 
Kerakkada House, Andrtt 

3 Mçhammed I-lussain, aged 48 years, Sb 	Nalla Koya, 
Pallippuma House, Andioth 

4 Kunhiseethikoya, aged 51 years, Sb 	Muneer, 
Puthiyath I-louse, Andrott 

 Chri'akoyge1 32 vears, Sb. Nallakoya, 
Perurna11y House, Andrott 

 NbrU1 Amëë:h 	jd 36 years, Sb. Shaikoya, 
Pañdath P tFii.P 	a House, And.rott. 

 1-1aiñzako, agëd.52y.rs, Sb. Koya Kidave, 
Chekkarakka 	Hous'e Andrott. 	 - 

 MOhanimed Tasim,:aged 37 years, Sb. Ahammed, 
Hse, Andrott Aynada Cheflaoi 

9 u1aima 5  aged 33years', S/o. Nalla Koya, 

I 	 I 10, 	
Mohthnied I lussain, 1ged 30 years, S/o. Pookoya, 
Pattaka! Xau 1-jo usL, Aridrott 

11 	Mohammed I 1asim A , aged 39 years, Sb Yousuf, 
Ammelarn House, Andrott 

12 	Pookoya, aged 45 years,Sbo Sayed Koya, 
Kunn&)  1-louse, Andrott 

13 	3shee ged 41 years, bo Koyamma A, 
aridarth Hos, Andrott 

14 	i4mnedShaf, aged 34 years, Sb Thang Koya, 
'hery 'I hatt.m, Pokkad House, Andrott 

ILI 

15 	S$id hihabpdhin, a6d 32 years, Sb Koyamma Koya, 
S ha ikkinte Veti1 Padipura, Andrott 

16 	Mohamme!tzvan Ai, aged 27 years, S/o. Kunhiseethi Koya, 
Puthammada th1 ou se , Andrott 



(By Advocate Sri KB Gangeh) 

Versus 

I 	I he Adrninttrator, 
Administration of the Unior Territory of Lakshadweep, 
Ka\alattl-682 55 

2 	Directoi of Panhayats, 
Department of Panchayats, 
Adrninistiatwn ol the Union Territory of Lakshadweep, 

3. 

2 

3. 

6 

7. 

1arti— 	255 

Villag (Dweep) Panchayat, Andrott Island, 
reprsente1d by, its Eecutive Officer - 682 554 

Advocate: Sri S. Radhakrishnan) 

OA 370/2013 

Aboobacketá.d 35 years, Sb. Ukkas, 
KuihibiyodUse, Ka.varani. 

Musthala, agd1 36 yeat, S/o. Harnzath, 
IJ l ikarapw i louse, Kavaratti 

laipol,agI 37 yeas Sb Koyamma, 
Chçiiyath1a 	Kvaratti 

, Shanee,n, ed 30 years, Dbo Khamar Khan, 
SibiyôdaIeKaVaratti. 

Ahabi, ag 36 years, D/o. Hamzath, 
Keclakochapuia House, Kavaratti 

Shahen, 	U 36yer, Dbo. Ibnu Maja, 
Valiyah House, Kavaiatti 

M0o 11 1' ath,,aed3 6 yeai s, Dbo Harnzath, 
Badai IIoue, kavaiattj 

- 	 I 
. 	 . 	 .. 	

. 

(By 

Respondents 



8. 	Rmial3.gu:m aged 34 years, D/o. Kasmi, 
Muthibiyoda Uousc Kayaratti 

9 	MUJCCh Rahmari, gcd 38 years, S/o. Abdul Khadei, 
Monapui ak id 1 louse Kavaratti 

(By Advocate Sii K. B Gangesh) 

Versus 

The Administraor, 
AdministratiOn of the Union Territory of Lakshadweep, 
Kavaratti-682.555. 

Director ol.ianchayats. V  
Department of Pancha'.ats, 
Administiation of the Union l'erritory of Lakshadwcep, 
Kavaratti H255• 

3 	[)iicctoiatc olMedical and Health Services, 
Uhion 'ici'it.f: of Lshadweep, Kavarathi, 
Rercsentcd bVy  its I)iièctor - 682 555. 

Village (D\e1p) Panchayat, 
lávaratti !s!d, i'e1resented by its 
l'xccutivc .()flicer— 68 555. 

Applicants 

V.illagc (Dwee1) Panchayat, 
Ahdroti : 1 sland,Tep,res .cnted by its 
14 xccutivc Olflcci —682 554 

(By Adv?catc i i 	Radhaki ishnan) 

49 	OA 371/2013 

1 Nascer, aged 35 yes, S/o Kunhikunhi, 
1•aili(hlnl H ouse , Kavaratti. 

P.1. Naseer, 	2 yars, Sb 1-larnzath, 
I.

Puthiyaliiam, Kàviratti. 

3 	P Ramia l3ccgum ageJ34 years, D/o Kunhi Koya, 
PopvumLda I louse, Kavai atti 

4 	P V Aboobackci, aged 36 years, S/o Muthu Koya, 
PuthiyaVeedu (avai atti 

Respondents 



na 

 

 

'habana B um ccg, aged 24 year.s, DIo Au, 
1 hekk 'frkla 111am, lçavai atti 

4 	
1 

Sulaikahi agcd 43 yeis,tIo Kojan, 
Puthiya 111am, Kavaiatti 

Abdul Ra,ak, aged 28 years, S/o Mullakoya, 
Sai ahiyoda House, Kavat atti 

 
. 

 

7 
Applicants 

 

(By Advocate: Sri K.13. 1Jangsb) 

Versus 

The Adminisraor,. 
Adniinistiat.ion of th 
Union I cii itoiyol L,akshadweep, Kavaiatti 

2 	Dcpaitmcnt of Animal Husbandiy, 
U i ioii 'l'ciit 	of Lakshadweep, Kavaratti 
represented b5i1 ts Ditectior. 

3. 	1)irector o f Panchayats, 
1)eprtmcnt of' anchayats, 
Adniihktrat.ionof the 
Union 'l'er OrI o'I' Laksiadweep, 
Kavaratti, 

4 	\"illcigC (Dwccp) Pancliayal., 
lKcyaiatti Island iepiescnted by its 
I xccutive Of ficci 

(By Advocaic Si i S Radhaki ishnan) 

50. 	O.°A 

iimaIudhccn, Sb Abdulla U C 
i\4udakkiyoda I louse, 
Kadaniai. 

(By Advoc itc Mi K 13 (jingcsh) 

3 	 Vcisus 

1 	1 he Adminisu 1atoi, 
Administiation of the Uiiion leuitoiy 
of I akshadv\7cpl(avaiathi-6S2 555 

2. 	h&Dircor (S'ivis) 
Administi ation of the Union 'I cit itoly 

Respondents 

Applicant 



of Laksh:adweep (Secretariat), 
Kavaratti - 68.2 555. 

	

3. 	Department of Weights & Measurers 
Union Territory of Lakshadweep, 
Kavarathi - 682 555. 
Represented by its Cirtor. 

(By Advocate Mr. S. Rd.hakrishnan) 

51. OA 373/2013 

	

1. 	Abdul Sa1eem aged 32 years, S/o Nal!akoya, 
Ummerthakkadrallouse, Andrott. 

	

2. 	M.M. Moham med 11b!, aged 37 years, 
S/o Migdad., Meelad Man.zil, Andrott. 

(By Advocate: Sri K.B. Qangesh) 

Versus 

Respondents 

Applicants 

The Adm inisVratot, 
Administrationfth 
Union Territory of Lak:shadweep, 
Kavaratti.-682555 

I)irecior of Panchayats, 
Department of Panchayats, 
Administration of the 
Union Ici'ritory of Lakshadweep, 
Kavaratt•i,-68255 

Department of ScienCe & Technology, 
Union Territory of Lakshadweep, Kavaratti 
represented by its Director.-682555 

Environment Warden, 
[)epartrnent of EnVironment & Forests, 
Andrott-682 554. 

Village (Uweep) Panchayat, 
Androth Island reiresented by its 
Executive OfflCN682 554. 

(By Advocate: Sri S. Iadhakrishnan) 

Respondents 
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52. O.A No. 380/2013 

Nasar P. Muhan-imed Na:sar 
Sb. Nallakoya, 
Puthiyath House, Androth Island 
Union Territory of I.akshadweep - 682 55 1. 

(By Advocate Mr. E.C. I3ineesh) 

Versus 

1 . 	The Adm:i n istrator, 
Union Territory of Lakshadweep, 
Kavarathi Island - 682 555. 

The I)irectOr (Services) 
Adrninisttation of the Union Territory 
of Lakshadweep (Secretariat Establishment Section), 
Kavarani l.sand 682 555. 

Director of Panhayats 
Union Territory of Lakshadweep 
Kavaratti Island 682 555. 

The Director 
Agricultural Depariment 
Union Territory Of Laks.hadweep 
Kavartti Islahd - 682 555. 

Plant Protection Officer 
Office ofthc Plant Protection Officer 
Androth, Union Territory of 
Lakshathveep 682 557. 

(By Advocate Mr. S. Ra:dhakrishnan) 

53. OA 38 112013 

B. Saidali, S/a late Mohammed Koya 
Palliyachetta, F3andayam House., 
Agatti Island, Union Territory of Lakshadweep. 

K. Muhammed Rafeek, aged 42 years, 
S/o late Muthukoya, Kattampalli Poornada, 
Kalkkandiyozla I1O1us, Agatti Island, 
Union T:ii if Lakshadwep.. 

K.G. Jamaluddiri, Aged 40 years, 
S/o late Ummer, Mariyathoda Kandawargothi House, 
Agatti Island, 	Territory of Lakshadweep. 

Applicant 

Respondents 
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4. 	T.K. Sarorninabi, Aged 36 years, D/o late Kunhikoya 
Keelaillam Thekkeelapura House, A.gatti Island, 
Un i on Territory Of Lakshadweep. 	 App! i cants 

(By Advocate: Sri N. Ani!kumar) 

Versus 

The Administrator, 
Union Territory of Lakshadweep, Kavaratti. 

The Chairperson, Village (Dweep) Panchayat, 
Agatti Islatid, Union Territory of Lakshadweep. 

The .Employrnnt Officer, Kavaratti, 
Union Territory of Lakshadweep. 

The Director of Pan chayat, 
I)epartrnent of Pahchayt, Kavaratti, 
Union Territory of Lakshadweep. 

The Executive Officer/Special Officer, 
Village ([)weep) Panchayat,Agatti Island 
Union Territory of Lakshadweep. 

	

6, 	The I)eputy Collector/ASO, Agatti Island, 
Union Territory of Lakshadweep. 

	

7. 	The Social Welfare Inspector, 
Women & Chief Development Office, 
Agatti Island, 

Union Territory of Lakshadweep. 	 Respondents 

(By Advocate: Sri S. Radhakri.shrian (R. 1,3 to 7)) 

54. 0A384/2013 

• 	1. 	Ishaque A.C., aged 35, Sb. Junie.s T, 
Bus Helper, t)istrict Panchayat, Kiltan, 
Residing at Arakkala Chetta House, 
Kiltan Island, UT of Lakshadweep. 

	

2. 	Abdul Rasak.K.C., aged 37, 
S/o. Kasmikoya P.P., I3us Driver, 
I)istrict Panchayat, Kiltan, 
Residing at Katt.ichetta 1-louse, 
Kiltan Island, UT of Lakshadweep. 



A.  
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I 
3. 	Noorulla SJ'vj.;, aged 39, Sb. Late P.S. Kunhimon, 

Bus C1eaneristrict Panchayat, Kiltan, 
Residing at Sife Manzil, Kiltan Is1nd, 
UT of Lakshadweep. 	 Applicants 

(By Advocate: Sri P.V. Mohanan) 

Versus 
1 . 	The Administrator, 

UT of' Lakshadwcep, 
Kavaratti-682 555. 

Director of Panchayat, 	 - 
Department of Panchayat, 
AdministratiOn of UT of Lakshadweep, 
Kavaratti —682 555. 

Chic I Executive Officer, 
District Panchayt, Kavaratti - 682 555. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan) 

55. OA 386/2013 

Jahathali P.1., aged 33 years, Sb. B.C. Uduman, 
Puthiyapura, Amini Island, Union Territory of Lakshadweep, 
Pin —682 552. 

A. lsmai.l, aged 45 years, Sb. Ea.ssa, Andrati Yoada, 
Arnini Island:,Un'ion Territory of Lakshadweep, Pin - 682 552. 

IKhalid Unnam, aged 40 years, Sb. Mohammed Puthurnamachetta, 
Amini Island, Union Territory ofLakshadweep, Pin - 682 552. 

4 	Moosa Peechandam, aged 38 years, Sb. Abdul Khader, 
Mannathachetta, Arnini Island, Union Territory of Lakshadweep, 
Pin - 682 552. 

Amanulla A.M., aged 33 years, Sbo. Kunju Koorumel, 
Amini Island, Union Territory of Lakshadwep, 
Pin - 682 552. 

Khalid A.P., aged 35 years, Sb. Alirnohammed, Aliyachetta, 
Amini lsland,1inion Territory of Lakshadweep Pin —682 55. 

Jafeerull. I.C., aged 25 years, Sb. Kidave Naduvatta Chetta, 
Amini Island, Union Territory of Lakshadweep, Pin - 682 552. 
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Abdul Sa1anA., aged 38 years, Sb. Khader Thottanada, 
Aminipura, Ahini Islar?d,  Union Territory of Lakshadweep, 
Pin —682 552 

Noorul Hassan K.K., aged 38 years, Sb. Abua1a Kochu Kannada, 
Kallakakkat, Amini Island., Union TerritOry of Lakshadweep, 
Pin - 682 552. 

Jalal B.M., aged 31 years, Sb. Khader T., Bahija Manzi!, 
Thattanoda, Amini Island, Union Tetritory of Lakshadweep, 
Pin —682 552. 

NajeebA., aged 31, Sb. KidavuT.C., 
Ayeshera, Ainini Island, Union Territory of 
Lakshadwee, Pin - 682 552. 

Nafeesath U. aged 35 yeats, Dbo Eassa Kottappura, 
UnnalTi, Amini Island s  Union Territory of Lakshadweep, 
Pin —682 552. 	 Applicants 

(By Advocate: Sri Shiraz Bhava V.S.) 

Versus 

The Union Territory of Lakshadweep, 
Kavarathi - 682 555, 
represented by its Adminitrator. 

The I)irector of Panchayaths, 
Department of Panchayaths, 
AdiDinistration of the Union Territory of Lakshadweep, 
Kavarathi - 682 555.  

The I)istrict Panchayath, Amini, rep. by its Executive Officer, 
Aniini Island, Union Territory of Lakshadweep, Pin —682 555. 

The Village (Dwep) Panchayath, Amini Island, 
Union Territory of Lakshadweep, Pin —682 555, 
Represented by its Executive Officer. 	 Respondents 

(By Advocate: Sri S Radhakrishnan) 

56. 0A388/2013: 

PP. Arnanulla, aged 38 years, Sb. Sayed 
Mohammed P.1K., Piithiya Pandararn, Kiltan. 

Mubaraka Banu, aged 27 years, Dbo. Ibrahim, 
C. Lavanakkal I-louse, Andrott. 



èo 

	

3. 	K.. Sajeedlthai, aged 26 years, S/o. Cheriyakoya, 
Kunnel House, Arnini. 

(By Advocate: Sri K.B. Gangesh) 

Versus 

	

1. 	The Adrninisttor, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti 682 555.. 

	

2. 	Director of Panchayats, Department of Panchayats, 
Administration-i of the Union Territory of Lakshadweep, 
Kavaratti - 682 555. 

Applicants 

I)epartment of Animal Husbandry, Administration of the 
Union Territory of Lakshadweep, Kavaratti, represented by its 
Director 682 555. 

Assistant Settlement Officer, 
Arnini Island - 682 554. 

Village (Dwe.p) Panehayat, 
Kiltan Island, repreented by its Executive Officer-682 552. 

Village (I)weep) Panchayat, 
Andrott Island, represented by its Executive Officer-682 553. 

Village (Dweep) Pariehayat, Amini Island, 
represented by its Executive Officer - 682 554. 	Respondents 

(By Advocate: Sri S. Radhakrishnan) 

57. 0A39012013 

1. 	C.N. Abdul Iakeiaged 38 years, Sb. Koya, 
Cheriyannallal House, Kalpeni. 

K.I. Cheriyakoya K..C., aged 48 years, Sb. Pookoya, 
Karupathaillám House, Kalpeni. 

K.K.Sadique,Ali, ag.ed 44 years, Sb. Mohammed C.P., 
Konhankakk.ada I-Iouse,Kalpeni. 

C.N. l-1abus.a.bi ., agee'd SQ.years, Die. AttakWa, 
Cheriyannaflal HW,96, Kalp'eni. 

1-lameedabi, aged 41 year's, D/o. Ramalan, 

2 

3 

5 



Pakkath Ilouse, Kalpeni. 

A.T. Sheemabi, 42 years, D/o. Hamzakoya, 
Athanam Tholtarm House, Kalpeni. 

A.K. Muthubi, aged 53 years, D/o. Cheriyakdya, 
Alikakkada House Ka1peni. 

K.K. Habusabi, aged 42years, DIo. Säyed Mohammed Koya, 
Kandamkalam House, Kalpeni. 

Bambathi, aged 43 years, D/o. Ahammed P., 
Chadachiyoda 1-1ôse, Kalpeni. 

Abdul Saleem M., aged 34 years, Sb. Mohammed A.K., 
Manjiyanam 1-Iouse,Kalpeni. 

Naseerna M.P., aged 33 years, Dbo. Mohammed K.P., 
Mayarnkakkpura F-louse, Kalpeni. 

12, 	1-Jumairath P., aged 42 years, DIo. Sayed, 
Poodiyath 1-louse, Kalpeni. 

13. 	C.O. Balkees, aged 53 years, Dbo. YussafK.V., 
Chadachiyoda House, Kalpeni. 

14, 	B. Abdurahirnan, aged 49 years, Sb. Muhrned M., 
Beerandhoda 1-louse 5  Kalpeni. 

15; 	K.C. Abdul Laffar, aged 38 years, Sb. Aboobacker, 
Kuttiyachad 	Ka.!peni. 

M.Anwar,agèd 37 years, Sb. M.P. Khader, 
Maral House Kalpeni. 

M.P. 1-1ajita, aged 36 years, DIo. K.P. Mdhammed, 
Mayarnkakkepuia LiouSe, Kalpeni. 

C.G. Naseema Beegurn, aged 36 years, D/o. l-lamzakoya M.K., 
Cheriyacharnan Gatrh House, Kalpeni. 

K.K. Attakoya, aged 59 years, Sb. Ahamed Kunji Koya, 
Kandamkalarn House, Kalpeni. 

Thangakoyaged 33 years, Sb. Chariyakoya E., 
Koliyala I-1osC, Kavaratrti. 

1-lussain Au, ged 35 years, Sb. Nallakoya, 
Chettipura HouSe, Kavaratti. 



4 
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Jaffer, aged 3 years, Sb. Hasan T.P., 
Kaladi 1-Iousé ; Kavaratti. 

Basheer, aged 36 years, Sb. Mohammed P., 
Kunninamel House, Kavaratti. 

Amina, aged 42 years, D/o. Aboobacker, 
Thekiapura I-louse, Kavaratti. 

Kadisha, aged 55 years, D/o. Aboobacker, 
Kunninamel House, Kavaratti. 

Rahmath, aged 38 years, D/o. Mohammed P.V., 
Alachaoppada House, Kavaratti. 

Raziyabi, aged 33 years, D/o. Au, 
Kunnumpuram 1-louse, Kavaratti. 

Shamshadbegum, a.ged 31 years, Dbo. Kuttiyammed, 
K un nam 1-louse, Kavaratti. 

Jarneela, aged 37 years, D/o. Kunhikoya, 
Fathirna M.anzil, Kavaratti. 

Lilar, aged 28 years, S/o. Ahamed A.P., 
Kadapui'athaillam., Kavaratti. 

Nooru! Amen, aged 33 years, Sb. Sayed Buhari, 
Palalam I-louse, Kavaratti. 

Abdul Rasheed, aged 23 years, S/a. Hasainar, 
Umbiyapura House, Kavaratti. 

Hussain B., aged 43 years, Sb. Kunhi Kunhi P., 
Biranthoda House Kavaratti. 

MohammedaliT.P., aged 35 years, 
Sb. Aboobacker K.K., Thekkilapura House, Kavaratti. 

Sajid 1(han, a.ged 39 years, Sb. Sayed Koya, 
Edanilam House, Kavaratti. 

Jassin C., agd 33 years, Sbo. Ali K.P., 
Chonam 1-louse, Kavaratti. 

Mohammed Rafi, aged 37 years, Sb. Hathzath Haji A.P., 
Molokepura House, Kavaratti. 
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Mohammed Shaffee P.A., aged 35 years, Sb. Kuji Seedi Koya, 
Puthiya Alikom, Amini. 

Abdul Raheem, aged 34 years, Sb. Abdu Rahiman, 
Aynepura House, Kavaratti. 

Mushin, aged:39 years, Sb. Nallakoya, 
Kuttithayapura 1-louse, Kavaratti. 	- 

Akbar T.P., aged 33 years, Sb. Kidave K., 
Tharamrnakeura House, Kavaratti. 

42, 	Faizel Hussain, aged 37 years, Sb. Shahul Hameed, 
Palamkakkada House, Kavaratti. 

Najumudeen P., aged 36 years, Sb. Shamsul Noor, 
Pallicaham 1-louse, Kavaratti. 

Shihab, aged 35 years, Sb. Kunhirnoideen, Mullapura House, 

Kavaratti. 

Aman, aged 37 years, Sb. Aboobacker, Kaladi House, 
Kavaratti. 

Raheern A., aged 30 years, Sb. Khader, Agarn House, 

Kavaratti. 

Firozkhan, aged 27 years, Sb. Sayed Poo, 
Ullikanapur House, Kavaratti. 

Abdul Hshim M.1., aged 33 years, Sb. Attakoya, 
Mukriya 111am House, Kavaratti. 

Kadisha, aged 44 years, Dbo. Ukkas, 
Urnbiy.apura I-louse, Kavaratti. 

C.P. Abdul Razak, aged 42 years, Sb. Mohammed, 
Chamathaira House, Kavaratti. 

K. Abdul Rasheedu, aged 42 years, Sb. Harnzath, 
KunhibiyOdajlouse, Kavaratti. 

C.P. Raheem, aged 31 years, Sb. Hameed, 
Chandipura House, Kavaratti. 

M.T.P. Habeeb Rahman, aged 43 years, Sb. Khalid, 
Melathiruvathapura 1-louse, Kavaratti. 



Moominath, aged 37 years, DIo. Kidav, 
Neliyarnpura House, Kavaratti. 

1Ia!irna, aged..35 years, D/o. Koyamma, 
ThaIe1<epuraI-Iouse, Kavaratti. 

Sayed Abdul faheem, aged 46 yeaTs, Sb. Haji Sayed Shaikoya, 
Umrnarmanoôda House, Kavaratti. 

Abdul Reheern, aged 30 years, Sb. Hamzath, 
N4annayapura House, Kavaratti. 

Mullabi U.P., aged 38 years, DIo. Hamzath, 
Ulikanapura House, Kavaratti. 

Sayed Abdul Jaleel, aged 39, Sb. Aboobacker, 
Pui.hiya Kunnàmkalarn, Kavaratti. 

Muhsin, aged 38 ye'ars, Sb. Koyamma, 
Kunnumpura House, Kavaratti. 

Seethi Koya, aged 39 years, Sb. Cheriyakoya, 
Edanilarn House, Kavaratti. 

Mariyommabi, aged 36 years, Dbo. Mohammed, 
Kattikularn HoUse, Kavaratti. 

Mohamm'd Shall, aged 33 years, Sb. Ahammed Haji, 
Pakichipura House, Kavaratti. 

Mubeena, aged 23 years, I)/o. Sayed Poo, 
NeliympuraJ-IoUse, Kavaratti. 

Salma,aged 22 years, Dbo. Cheriyakoya, 
Vadakila pura House, Kavaratti. 

Muharñmed,aged 32 years, Sb. Attakoya, 
Vadkilapura, Kavaratti. 

Sairabanu P.E., aged 31 years, Dbo. Sayed Shaik Koya, 
Madal I-louse, Arnini. 

Mohammed All P.M., aged 27 years, Sb. Harnza, 
PuthiyaMani1, Arnini. 

Cheiiyakya,aged 41 years, Sb. Abdul Khader, 
Pandai'am lioulse, Arnini. 
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W 70. Cheriyoya M.C., ad 32 years, Sb. Harneed, 
MeIac1taa House,Kadmath. 

Shafee:V.P.., aged 39 years, Sb. Ismail, 
Vadakki1apura 1-louSe, Kadmath. 

Fazeerali N.M., aged 25 years, Sb. Kahalid, 
Noor Mahal, Kadmath. 

Shahul Hamed, aged 21 years, S/o. Ibrahim, 
Melachetta HouSe, Kadmath. 

.Najrnudeen P.N., aged 28 years, 
Sb. Cheriyakoya, Puthiyathanoda House, Kadmath. 

Mohammed Iqubal, aged 46 years, Sb. Khader, 
Attalada Hoi.ise,Androth. 

Muthubi A.K., aged 42 years, Dbo. Muthukoya, 
Appurakkat House, Androth. 

Hajarommabi E.K., aged 40 years, Dbo. Shikoya, 
Edayakkal 1-louse, Androth. 

Badarudheen KoyaA.B., aged 38 years, .S/o.. P.S.J. Thangal, 
Aliyathammda B ithathabiyyapuram 1-louse, Androth. 

Asmabi, aged 38 years, D/o. Koyamma A., 
Mayyampokkada House, Androth. 

Shahnaz Beegum C.?., aged 36 years, D/o. Nallakoya, 
Chattapokkada House, Androth. 

Fathimath Suhara, aged 38 years, Dbo. Koyamma, 
Bappathiyoda 1-louse, Androth. 

Nusaiba A, aged 45 years, I)bo. YousafM.P., 
Achammada House, Androth. 

Khaulath L., aged 38 years, Dbo. Nallakoya T., 
Lavanàkkal House, Androth. 

BaihaT., aged 37 years, Dbo. Pookunhikoya, 
Thailath 1-1ous, Androth. 

Rahamth P., aged 42. years, Dbo. Koya Kiadve, 
Pathada 1-louse, AridrOth. 



Naseera.anu M.K., aged 40 years, D/o. Kunhi Koya, 
Moo1ak,d House,Androth. 

KadeeshOrnITabi L., aged 40 years, D/o. Seethi M., 
Lavanaikal House, Androth. 

Sarommabi T., aged 43 years, DIo. Aboobacker, 
Thachery 1-louse, Androth. 

Mu!lapoo M.:K., aged 39 years, D/o. Koya, 
Maidandurakatt House, Androth. 

Hafeera L., aged 39 years, D/o. Koyamrria K.P., 
Lavanakka! 1-louse, Androth. 

Aysurnrnabi T., aged 45 years, DIo. Muthukoya K.P., 
Thachery l-Iojse, Androth. 

Habeebath A, aged 42 years, D/o. Muthukoya K.K., 
Ayinamniad House, Androth. 

Muthubi P.M., aged 42 yeas, DIo. Yakoob, 
Puthammadam House, Androth. 

Rarnlath Beegurn, aged 42 years, D/o. Sherukunhi, 
Kunnel House, Androth. 

Hameedath M., aged 43 years, D/o. Siddiqu M.K., 
Makket House, Androth. 

SafiyaM.M., .ged 39 years, D/o. Nallakoya M., 
MathiLE: ousë; Androth. 

Rahil M., aged 39 years, DIo. Nal!akoya, 
Mathil.House, Androth. 

Hussaih P.P. aged 45 years, Sb. Aboo Sala, 
Poovinapura House, Androth. 

Attakoya, aged 56 years, Sb. Asainar K., 
Attalada HouSe, Androth. 

HusSai E.K., aged 48 years, Sb. Seeth'ikOya, 
Edayaka1 House, Androth. 

Sayeedi4ohàrnmd Koya L., aged 54 years, Sb. Kader P., 
Lavanakkal House Androth. 



Hussai;n K., aged 50 years, S/o. Sayeed Bhkari T.M., 
Kunnashada 1-louse, Androth. 

Ismail, aged 40 yeats, Sb. Lava Burhikage Moosa, 
Kunnumange 1-louse, Androth. 

Subaidabi, aged 37 years, Dbo. K.K. Sayedmohammed, 

Pathada 1-louse, Androth. 

Pookunhi, aged 31 years, S/o. Saye Mohammed, 
Keechelarn I-louse, Androth. 

M.P. Moharrirned Hussain, aged 35 years, 
Sb. Kidave, J\400dampura F-louse, Androth. 

(By Advocate: Sri K.B. Gangesh) 

Versus 

Applicants 

The Adrninisrator, 
Administratibn of the Union Territory of Lakshadweep, 
Kavaratti - 682 555. 

Director of Panchayats, Department of Panchayats, 
Administration of the Union Territory of Lakshadweep, 
Kavartti - 682 555. 

Dire&di', 1)epartrnent of Labour and Employment, 
Admirjitrati.9n of the Union Territory of Lakshadweep, 
Kavai'atti - 682 555. 

Department of Education, Administration of the Union Territory 
of Lakshadweep, Kavaratti, represented by its Director - 682 555. 

[)epartment dfAgriculture, Administration of the Union Territory of 
Lakshadweep, Kavaratti, represented by its Director - 682 555. 

Depaitnent of Women and Child Developiflent, 
Adminstration of the Union reriitory of Lakshadweep, 
IKavatatti, iepresented by its Director - 682 555 

7 	Department of Fisheries, Administration of the Union Territory of 
akshddweep, Kavaiatti, iepresented by its Director - 682 555 L  

8. 	Departpient of Animal Husbandry, Administration of the Union 
Territoi'y of Lakshadweep, Kavaratti, 
represented by its Director-682555. 
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Lakshadweep Khadi and Village Industries Board, 
Kavaratti, r4rësented by its Chairman - 682 555. 

Revenue SuDivisiona1 Officer, Kavaratti Island - 682 555. 

Sub :Djvijortä.1 Officer; Arnini Island - 682 554. 

12 	Assistant Engineer, LPWD Sub Division, Androti Island-682 553 

13, 	Lakshá4eDiict Panchayat, District Panchayat (HQ), 
Kavaratti, 

representcd by its Chief Executive Officer— 682 555. 

Village (Dweep) Panchayat, Kalpeni Island, represented by its 
E'ècutiie Officer - 682 55 1. 

Village (Dweep) Panchayat, Kavaratti Island, represented by its 
Executive Officer— 682 555. 

Village (Dweep) Panchayat, Amini Island, 
represented by its Exedutive Officer - 682 554. 

Village (Dwep) Panchayat, 
Kadaiath Island, represented by its 
Executive Officer— 682 553 

Village (weep) Panchayat, 
Androth Island, represented by its 
Executive Offlcer 682 552. 	 Respondents 

[By Advocate: Sri S. Radhakrishnan (R1-8 & 10-18)] 

58. OA 392/2013 

1-lusaih, S/6Ab'oosa1a, 
Sarthapjda. (Konehukakada) House, 
Agresntly working as Cleaner, 
RGS Hopitai, Agatti 

2 	Shukoor, S/b late Kidave, 
Pakrumuparda I-louse, Agathi, 
Presehtw4king as Cleaner, 
RGS Hopital, Agatt.i. 

3. 	Latheef, Sb q,  Attky, 
Kalkancliyoda lFOus, Agathi, 
lresently iokiri:g ä Cleaner, 
RGS Hospital, Agatu 
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S 
Hameedath, Dio Koyassan, 
Aynepara House,Agathi, 
Presently working as Cleaner, 
RGS 1-lospit4l,Agatti. 

Subaida D/oMohamed, 
Kulalioda Hduse, Agathi, 
Present1 wcking as Cleaner, 
RGS Hospital, Agatti. 

Hajara, Dio late Hyder, 
Beepapada House, Agathi, 
Presently working as Cleaner, 
RGS l-lospital,Agatti. 

	

7 	Sheemabi, D/o late Shamsuddeen, 
Beepapada Hoüse Agathi, 
Presently wqkiig as cleaner, 
RGS 1-19spital,. Agatti. 

	

.8. 	Abida,D/o Harneed, 
Makkiyachoda House, Agathi, 
Prese61y working as Cleaner, 
RGS Hospital, Agatti. 

	

9. 	Sulaikla, Did Moharned, 
Koylarn House, Agathi, 
Presently working as Cleaner, 
RGS Hospital, Agatti. 

Sulainn, S/o 1-larnza, 
Kalanihithioda I-louse, Agathi, 
Preseniy working as Cleaner, 
IW'S. 1-lospital, Agatti. 

Mahaniood, Sb Koyassan, 
Amperpally I-louse, Agathi, 
Presently woking as Cleaner, 
RGS Hospital, Agatti. 

Sailulla, S/o .  Abdurahirnan, 
Mariyathoda House, Agathi, 
Presently working as Cleaner, 
RGS Hospital, Agatti. 

Abiarna, S/o late Harnza, 
i-tuse, Agathi,. 

Pren f working as.Dhobi, 
RGS Hspital, Agatti. 
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Abdulkader, S/o Ummer, 
, 	i..1 

B iy 	i'yo1 House, Agathi, 
Pre ing as Dhobi, 
RGS l - 

 
Ispiai, Agatti 

Abdulla,S/piKhalid, 
Kandaar Gthi House, Agathi, 
Presently wdrking as Cleaner, 
RGS Hospital, Agatti. 	 Applicants 

(By Advocate: Sri R. Rarnadas) 

Versus 

The Adiiinistator, 
Union J'erritqry of Lakshadweep, 
Kavtii.-68255 

The C1irpeon, 
Vi ll 	(Dweep) Panchayat, 
AgáUi Jsl and Union Territory of Lakshadweep 682553 

TheMdical'Officer in charge, 
Cornrpunity Health Centre, Agatti Island, 

i Uni'on Terrtory of Lakshadweep 682553 	 Respondents 

(By Advocate Sn S Radhakrishnan (R1&3)) 

	

59 	0A9I2013 

aged 44 years, 
SI.o .Siiaj ;Chireyarnrnakada House, 

.adanj 	Skilled Labourer, 
Off'ic of the 	ssistant Engineer Electrical, 
Ecctrica1866 Division ;  Kadamat. 

K.P. Jalálud een, aged 41 years, 
• Sb. l-[aied Madkinachetta, Kattipura House, 
SkilledIäbiurer, 	•.• 
Ofce' 	Assistant Engineer Electrical, 
Eleti ical ub Division, Kadarnat 

31 years, S/o late Nallakoya 
Kunji5iddl1ouse, Kadamat, Skilled Labourer, 
0 ifi ccof the Assistant Engineer Electi ical, 
Electiical Su Division, Kadamat 

B.M. Aadu1.1a, aged 42 years, So Hameed Melachetta, 



• 	, , L 
B iriyommadHouse, Kadarnat, Skilled Labourer, 
Office o [h 	ssistant Engineei Electrical, 
Electrical SL Division, Kadarnat. 

5. 	IK.P Kunhikbva,aged 41 years, S/o late Hssainar, 
Keelac.hrryHouse, Kadarnat, Skilled Labburer, 
Office of:the Assistnt Engineer, Electrical, 
El e dt r ic a l Stib. Division, Kadarnat. 	 Applicants 

(By Advocate: Sri. R. Srceraj) 

1. 	The Administrator, 
Union Territory of Lakshadweep, 
Kavaratti -6825 55. 

2. 	The DiiectorbfPanchayat, 
Department of Panchayat, 
Administration of Union Territory of Lakshadweep, 
Kavaratti- 682 555. 

3. 	The Chief Executive Officer, District Panchayat, 
Kadamat-6 82 556. 

4. 	The Asistant Engineer, Electrical, 
Electria1 Sub Division, Kadarnat-682 556. 

5 	1 he Chau pci son 
Vill'ge 'eep Panchayat, Kadamat 682 556 

(By Advoc 	Radhakrishnan(R 1-4)) 

60. 0A394/013 

I. 	U.P. JamalS/o CO. Koyamma, aged 39 years 
woi'kin a,Skilld Labourer, 
AniifiaF Hubandry Unit, 
Union I eutory of Lakshadweep Kalpeni 682 557 
and iesidi,ngt Umprampappada House, 
l(a1je6iiJfaiad-682 557. 

'F.1.MOhukb'h, S/o late M.K. I-lamzakoya, aged 43 years 
work'iil Skilled Labourer, 
Animal rlusbandiy Unit, 
UnibfTritóiy of Lakshadweep, Kalpeni-682 557 
and iesi4ing  at Thithiyapada House, 
Ka1'eni Tsläid-682 557. 

M. Hyder, S/p late M.K. Yousef, aged 43.years 
workin.g.s Casual Labourer, 
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Animal 1Iusbad 	Unit, 
Union. Territ ry of Lakshadweep, Kalpeni682 557 
and residing t Manchiyanam House, 
Kalpeni.ilarid-682 557. 

4, 	K.O Mohanmed IbnuJaffer, S/o K.P. Sayed, aged 44 
years, working as Casual Labourer, 
Animal Flusbandry Unit, 

nTritpy of Lakshadweep, Kalpeni-682 557 
and.siding t: Kakatchiyoda House, 
Kalpeni Islanl-682 557. 

M.K. Naseer,S/o P..Cheriyakoya, aged 33 years 
working as Casual Labourer, 
Animal Husbandry Unit, 
UniQn Territry of Lakshadweep, Kalpeni-682 557 
and residing at MaIm i.kakkada I-louse, 
Kalpeni Islard-682 557. 

M. Kalam, S/oM.C. Muthukoya, aged 34 years 
working as Casual Labourer, 
Anirfla! HUbJ1dry Unit, 
Union Tei i ftory of Lakshadweep, Kalpeni-682 557 
and esidinit Matal House, 
Kalpeni 1slard-682 557 

K.K. 1'viohadmed Rafeeque, S/o V.K. Kojankoya, aged 45 
working asCasual Labourer, 

Animal l-Iubandry Unit, 
Union Teriry of Lakshadweep, Kalpeni-682 557 
anres.idirg'.t Kandamkalam House, 
Ka!i3eriilah.d-682 557. 

8 	M I.unii:1ya, S/o late M C Ahmedkunji, aged 47 years 
workig•,asual Labourer, 
AnU';I1ndiy Unit, 
Union ernoiy of Lakshadweep, Kalpeni-682 557 
and reskng .t Mat al House, Kalpeni Island-682 557 

9. 	K.Q.  Adul Salarn, S/o P. Assainar, aged 39 years 
working. s Casual Labourer, 
Ahimal Husbandry Unit, 
UniOn Territór' of Lakshadweep, Kalpeni-682 557 
and residing at Kakatchiyoda House, 
Klpeni Islarid-682 557. 

10, 	PJ.Jylusthafa,  S/o late Sayedmuhamrnedkoya, 
aged 47reai, woiking as Casual Labourer, 

u Anil J-sbandiy Unit, 



Union . TerritOry of Lakshadweep, Kalpeni-682 557 
and res.i ding Pokkarappada 1-louse, 
Kalpeni 151a4-682  57. 

(By Adv.te: Si N, Unnikrishnan) 

Versus 

The Administrator, 
UniOn Territory of Lakshadweep, 
Kavaratti -682555 

The Director of Panchayat, 
Department of Panchayat, 
Union TerritOry of Lakshadweep, 
Kavaratti ,-682 55 

The Chief JëcutiveQfficer, District Panchayat, 
Unior Territory of Lakshadweep, 
Kavaiatt-6;82555 

The Veterinay Assistant Surgeon, 
Village DeCp Panchayat, 
Kalpeni-682 57 

(By Advocate: Sri S. Radhakrishnan) 

61. 	OA 395/20.13 

Sai'ni1 ) bid:, S/o Yusuf, aged 40 years, 
Cheiiyamriallala House, Kadarnat, 
IleIpel 1)1St.! ct Pane hayat, Kadarnat 

Abdul h ukb, Sb Sayed Au, aged 41 years, 
U 1ayaclett 1oe, Kadamat, 
Bus Driver, I)istrict Panchayat, Kadamat. 

M. Khalid, Sb Nadeer, aged 43 years, 
Madurakam House, Kadamat, 
1-lelper, District Panchayat, Kadamat. 

AyoObkhàn, S/o Kunhikoya, aged 37 years, 
Keertii;N'1aha1 House, Kadamat, 
1-1elper, f)istrict Panchayat, Kadamat 

(By Advcate Sri R Sreeraj) 

Versus 

Applicants 

Respondents 

Applicants 
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The dinisrator,. 
Union 	 iy of I. akshadweep, 
Kaä855 

The DiretoiOfPanchayat, 
Depadment fPanchayat, 
Administration of Union Territory of Lakshadwecp, 
Kavarat'ti-6825 55 

The Chief Executive Officer, District Panchayat, 
Kavaratti-6825 55. 	 Respondents 

(By Advocate: Sri S.. Radhakrishnan) 

62. OA 400/2013 

P P 	iiaj, aged 44 yeai -.s,.S/o M. Subaii, 
Puth.iya Panl.aam I-louse, Agatti Island, 
UniQn Tcrii r' of Lakshadweep. 

Nouhà Ali ged 32 years, S/o U. Sabjan, 
Keela Sarariiia Pada House, Agatti Island, 
UniOn Territpry of Lakshadweep. 

M.I. Adul Naser, aged 28 years, S/o M. Abdul Rahiman, 
Me ajl. .lOn House, Agatti Island, 
Union 1 cii itoty of Lakshadweep 

( II 

4 	1? Khalid, aged 30 yeais, S/o Kidave, 
Melall1am'HoUsc, Agatti Island, 
Union 1 cutoiy of Lakshadweep 

K.C..Ab4O•lSkukoor, aged 38 years, S/o kasmi, 
Kariyanach: tta House, Agatti Island, 
UniOn'T'efrjtry of Lakshadweep. 

M.P. NizanUddin, aged 27 years, S/o M. Abusala, 
Melapura .  4,166se, Agatti Island, 
Union 	of Lakshadweep. 	 Applicants 

(By AdvoGateS1I N Anilkumar) 

Versus 

I. 	Th Adminisrator, 
Union 'rritory of Lakshadweep, 
Kaiaratti.-68?.55l 

2. 	The Chairpeison 	... 

S 



Village (Dweep) Panchayat, 
Agatti island, Union Territory of Lakshadweep 682553 

The Employment Officer, Kavaratti, 
Union 1erritory of Lakshadweep-68251 

The Director of Panchayat, 
Department of Panchaya, Kavaratti, 
UniOn Territory of Lakshadweep-68255 1. 

The Chief ExecutiveOfficer/Special Officer, 
Village (Dweep) Panchayat, 
Agatti Island, Union Territory of Lakshadweep-682553. 

The Deputy Collector/ASO, 
Agatti Island, Union Territory of Lakshadweep-682553. 

(By Advocate: Sri S. Radhakrishnan) 

63. OA 40412013 

Nadirsha N.P., S/o Nallakoya P.V., 
aged 31 years, Nenampappada (I-louse), Kalpeni Island. 
Union territory of Lakshadweep, 
Working as Casual Labourer in the 
Department of Science & Technology- Kalpeni Dweep. 

Affefudheen A.K., 
S/o Cherikoya K, aged 30 years, 
Akkara (1-louse), Kalpeni Island. 
Union Territory of Lakhadweep, 
Working as Casual Labourer in the 
Department of Science & Technology -
Kalpeni Dwep; 

(By Advocate: Sri Grashious Kuriakose, Sr.) 
(By Advocate: Ms. Daisy I Daniel) 

V ers us 

The Administrator, 
Union Territory of Lakshadweep, Kalpeni. 

2. 	The Chairperson, 
Village (Dweep) Panchayat, Kalpeni. 

The Director of Panchayat, 
Department of Panchayath, Kavaratti-6825 55. 

Applicants 
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4. 	The Director, 
	 S 

I)epartrnent of Science & Technology ,  
Kalpeni. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan (R1,3 & 4)) 

64. OA 406/2013 

M.P. Shihabudheen, aged 30 years, 
S/o E.C. Mohammed Au, 
Skilled Labourer, Ani,mal Husbandry Unit, Kiltan, 
Residing at Malayampura, Kiltan Island. 	 Applicant 

(By Advocate: Sri P.V. Mohanan) 

Versus 

The Administrator, 
Union Territory of Lakshadweep, 
Kay aratt i . -682555 

Director of Panchayat, 
[)epartrnent of Panchayat, 
Administration of Union Territory of Lakshadweep, 
Kavaratti-682555. 

The Veterinary Assistant Surgeon, 
Office of the Veterinary Assistant Surgeon, 
(Animal Husbandry Unit), 
Kiltan Island, Lakshadweep-682 557. 

The Chairperson, 
Village (Dweep) Panchayat, 
Kiltan-682 557. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan (R1-3)) 

65. 0A413/2013 

AsifAjnad,, S/o Bader, aged 26 years, 
Pathummathoda (House), Kiltan Island, 
U.T. of Lakshadweep, Working as 
Homeopathic Attender in Homeopathic Unit 
Kiltann Dwcep. 	 Applicant 

(By Advocate: Mr. Grashious Kuriakose, Sr.) 
(By Advocate: Ms. Daisy I Daniel) 

Versus 
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The Administrator, 
Union Territory of Lakshadweep, 
Kavaratti-682555. 

The Chairperson, 
Village (Dweep) Pan'chayat, Kiltàn. 

I)irector of Panáhayat, 
Department of Panchayath, Kavaratti-6825 55. 

Mission Director, 
National Rural Health Mission, Kavaratti-682555. 

Medical Officer in Charge, 
Primary I-Iealth Centre, Kiltan Island. 	 Respondents 

(By Advocate.: Sri S. Radhakrishnan (Ri, 3 to 5)) 

66. 0A423/2013 

	

I. 	Abdul Kareern C., aged 42 years, S/o Subair P.P., 
Chonam House, Agatti. 

Ubaid V., aged 35 years, S/o Bamban, 
Valiya 111am, Agatti. 

Mohammed M., aged, 40 years, S/o Basha ALP., 
Moothammada House, Agatti. 

Hafsath M., aged 46 years, Dbo Ummer, 
Moothammnada House, Agatti. 

Maviya U., aged 48 years, S/o Ahamed, 
Uriyoda House, Agatti. 

Umilla T.P., aged 54 years, Dbo Khader, 
Thekkilappura House, Agatti. 

	

• 7. 	Ummer C.K., aged 54 years, S/o AlifT.P., 
Chekkaklal House, Agatti.  

Aboobacker P.K., aged 31 years, S/o Koyassan, 
Puthukotta House, Agatti. 

Mohammed T.P., aged 39 years, S/o Hamza, 
Thoppu mpad i House, Agatti. 
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1 0. 	Saromma M., aged 39 years, D(o Hamza, 
Mariyathoda House, Agatti. 

11 	Ashraf A,K., aged 42 years, S/o Ahamed M,, 
Achan Kuttiyoda House, Agatti. 

Abdul Razzak R., aged 33 years, S/o Hamza U., 
Roullammada Rouse, Agatti. 

ShafTabi PP., aged 36 years, D/o Hamza K., 
Puthiyapura Rouse, Agatti. 

(By Advocate: Mr. K.B. Gangesh) 

Versus 

The Administrator, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti-6825 5.5. 

Director of Panchayats, 
Department of Pancha'ats, 
/-\dministration of the Union Territory of Lakshadweep, 
Kavaratti-682555. 

Director of Education, 
Directorate of Education, 
Administration of the Union Territory of Lakshadweep, 
Kay a ra Iti -682555. 

Applicants 

Village (Dweep) Panchayat, 
Agalti Island represented by 
its ExcecutiveOfficer-682554. 

(By Advocate: Sri S. Radhakrishnan ) 

67. 	0A444112013 

Respondents 

Aboosalih,S/o Rasheed Koya, 
Padalapura, Kiltan Island. 
Union Territory of Lakshadweep, Pin-682558. 	 Applicant 

(By Advocate: Sti.ShabuSreedharan) 

Versus 

Union Tetritor' of Lakshadweep represented 
by the Administrator, . . 
Kavaratti Island. Pin- 682555. 



 The t)irector of Pahchayat, 
Union Territory of Lak shadweep, 
Kavaratti Island. Pin- 682555, 

 The Chairperson, 
Village (Dweep) Panchayat, 
Kiltan Island. 
Union Territory of Lakshadweep, Pin-682558. 

 The Executive OfiTher, 
Village (Dweep) Panchayat, 
Kiltan Island. 
Union 'l'erritory of Lakshadweep, Pin-682558. 

 The Assistant Engineer, 
Electrical Sub Division, Kiltan Island. 
Union Territory of Lakshadweep 
Pin-682558. 	 Respondents 

(By Advocate: Sri S.Radhakrishnan (RI, 2, 4& 5)) 

68. OA 453/2013 

I. I-lamced K., S/o Abdul Rahman, aged 36 years, 
Keclazillam H) Kiltan Islaid. 
Un ion Territory of Lakshadweep. 
Working as Casual labourer in 
Lakshadweep Building Development Board, Kiltan. 

 Saleem K., S/o Badar K, aged 28 years, 
Kuitukum (I-I) Kiltan Island, 
Union Territory of Lakshadweep. 
Working as Casual labourer in 
Lakshdweep Building Development Board, Kiltan. 

 1-lisminoor, S/o Mohammed, aged 38 years, 
Pakkiyoda (H) Kiltan Island., 
Union Territory of Lakshadweep. 
Working as Casual labourer in 
Lakshadweep Building Development Board, Kiltan. 

 Ponkutti, S/o Pookoya, aged 48 years, 
Suramhiyoda (H) Kiltan Island, 
Union Territory of Lakshadweep. 
Work iñg as Casual Labourer in 
Lakshadweep Building Development Board, 
Kiltan. 	 Applicants 
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(By Advocate: Mr. Grasllious Kuriakose, Sr.) 
(By Advocate: Ms. Daisy I Daniel) 

Versus 

The Administrator, 
Union l'erritory of Lakshadweep. 

The Chairperson, 
Village (Dweep) Panchayat, Kiltan, 

Secretary, 
Lakshadweep Building Development Board, 
Kavaratti. 

Director of Panchayat, 
Department of Panchayat, Kavaratti. 	 Respondents 

(By Advocate: Mr. S. Radhak.rishnan (RI, 3104)) 

69. 	O.A No. 488/2013 

Salmath 
D/o. Sayed Koya 
Madapally I-louse 
Chetlat Island. 	 Applicant 

(By Advocate Mr. K.B. Gangesh) 

VerSUS 

I. 	The Administrator, 
Ad m i n i trat i on  of the Union Territory 
of Lakshadweep, Kavaratti —682 555. 

The Director (Services) 
Administration of the Union Territory 
of hakshadweep (Secretariat), 
Kavaratti— 682 555. 

[)epartment of Science and Technology 
Union Territory of Lakshadweep, 
Kavarathi - 682 555. 
Represented by its Director. 	 Respondents 

(By Advocate Mr. S. Radhakrishnan) 

70. 	OA 492/2013 



tot 

K. Bushra Bgum, W/o Hakeern, 
Aged 27 year, Casual Labour, 
Office of the Veterinary Assistant Surgeon, 
Animal !-1usbndry Unit, Amini. 
Lakshadweep-682 552. 	. 	 Applicant 

(By Ad\'ocate:Sri V.B. Hainarayan) 

Versus 

Union of lndia rep. By 
the Administrator, 
Union Territory of Lakshadweep, 
Kavara.tti Island, pin- 682555... 

2, 	The Diectoi' of Panchayat, 
Depart.pent of Panchayat, 
Union Territory of Lakshadweep, 
Kavarätti Island- Pin- 682555. 

The Veterinary Assis,tant Surgeon, 
Animal 1-lusbandry Unit, ,Arnini. 
Union Territory of Lakshaweep-682 552. 

The Chairperson, 
\/illage (Dweep)Panchayat, 
Amini, Lakshadweep -682552. 	 Respondents 

(By Advocat: Si- i S. Rahak'ishnan(Rl-3)) 

71. GA 499/2013 

kahrnath Beegum Keelakunnikkarn, 
W/o. Mohammed B..K, 
Data Entry Operator (MGNREGA), 
Sub-Divisional Office, 
Kadamat Island, 
Union Territory of Lakshad weep. 
Residing at Keelakunnikkarn House, 
Kadamat Island 
Union'l'erritory of Lakshadweep, PIN —682 556. 

2. 	Mohamrhed Shafi Qraishi Malika, 
Sb. M Sayedali, 
Data Entry Operator (MGNREGA) 
Village (Dweep) Panchayat Office (MGNREGA) 
Kadamath Island, Union Territory of Lakshadweep, 
Residing at Malika House, 
Kadamat Island, 



102- 

Union Territory of Lakshadweep, PIN - 682 556 	Applicants 

(By Advocate Mrs. Sreedevi Kylasanath) 

Versus 

The Administrator, 
Union Territory of Lakshadweep, 
(Department of Rural Development) 
Kavaratli. 

The District Programme Coordinator, 
MGNREGA, Kavarathi, 
Union Territory of Lakshadweep. 

The Programme Officer, 
National Rural Employment Guarantee Act, 
Office of the Programme Officer, 
National Rural Employment Guarantee Act, 
Kadamat, Union Territory 
of Lakshad weep. 

(By Advocate Mr. S. Radhakrishnan) 

72. OA 507/2003 

cvluthuKoya K. 
Casual Labour, Street Light Maintenance 
V illag& Dweep Panchayath, Amini Island 
Union Territory of Lakshadweep 
Permanent address : Kunninarnel 1-louse 
Amini Island, Union Territory of Lakshadweep 
Pin— 682 552 

(By Advocate: Mr.TCG Swamy) 

Versus 

I. 

 

The Adinistrator 
Union rritory of Lakshadweep 
Lakshadweep Administration 
Kavara,tt'i.— 682 555 

Respondents 

Applicant 

2. 	The Executive Engineer 
(Department of Electricity) 
Administration of the Union Territory of Lakshadweep 
Kavaratti - 682 555 

3 	The Secretary (Panchayats) 
(Directorate of Panchayats) 



Administration of the Union Territory of Lakshadweep 
Kavaratti - 682 555 

4. 	The Chairperson 
Village Dweep Panchayat 
Amini Island, 
Union Territory oiLakshadweep —682 552 

5, 	The Assistant Engineer (Ele) 
Electrical Sub Division 
Union Territory of Lakshadweep 
Arnini island - 682 552 

6. 	The Director 
([)irectorate of Panchayats) 
Administration of the Union Territory of Lakshadweep 
Kavai'atti - 682 555 	 Respondents 

(By Advocate: Mr.S,Radhakrishnan (Rl-3,5&6) 

73. 	O.ANo.509/2013 

Maleeha Beegurn K.C. 
D/o. Indeen Kandilath 
Kaval Chetta House, Androth. 

Shahidi Beegum K. 
DIo. i-Jamzakoya 
Kandlath I-louse, Androth. 

SubaidaM. 
D/o. Ki'dave U.K 
Makket I-louse, Androth. 

Aysha : egurn P.V.K 
D/o. YaIbob P.K 
PuthiyLPentamveIi Kad 
Arid roh. 

Rahmath Beegurn K 
D/o. Harnzakoya P.Pk 
Kunhali I-louse, Androth. 

Thahira L. 
D/o. Seethi Nallal 
Lavanakal I-louse 
And 'oth. 

SubaidaA. 
D/o. Syed Mohammed M. 



Aliyathara 1-louse, Androth. 

Fathimathu Suhurabi P.V.K 
D/o. Majeed P.V.K 
Pentame1i iKad, Andioth 

Siyad Khan L. 
Sb. Kunhikoya A. (Late) 
Kandilath House, Androth. 

10, 	RaisaK. 
D/. Badarudheen Melechetta Mechery 
Kadiyammada 1-louse, Androth. 

IL 	1-laseena Beegum C.P.I 
.DIo. Abdulla M.P 
Chemmachery Puthiya 111am House 
Androth. 

12 	Habsabi PUP 
D/o. Fäkarukdhecn K. Cheriyadam 
Umrnathabiyapura House, Androth. 	 Applicants 

(13y Advocate: Mr. K.B. Gangesh) 

Versus 

The Administrator, 
Adminitration of the Union Territory 
of LaksIiiadweep, Kavarathi —682 555. 

2 	Duectiate of lndustiies 
Union :Trritory of Lakshadweep 
Kavaräth i, represented by the 
Director of Industries - 682 555. 

3. 	Coir Supervisor 
Coir Production Centre, Androth - 682 557. 	Respondents 

(By Advocate: Mr. S. Radhakrishnan) 

74. 0A510/2013 

1laseena:@ Haseenabi Therak.kal 
I hei akka 1-louse, Kadamath 
Data 1ty Operator 
Vi1lagèt5weep Panchayath, Kadamath 	 Applicant 

(By Advocate Mr..R.Sreeraj) 



The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Executive Officer, 
\'illage (Dweep) Panchayath 
Kadamai. -- 682 556 

4 	The Chairperson 
Village (Dweep) Panchayath 

adahiat-682.556 

The District Programme Coordinator 
MGNREGA, Kavaratti - 682 555 

The Sub Divisional Officer and 
Programme Officer MGNREGA 

Kadamat - 682 556 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan (R1-3,5&6) 

75. OA 557/2013 

I. 	K.V.Naseer 
Kodavalappu House, Kiltan 
Cook, Government Senior Secondary School 
Kiltan 

2. 	K.P.I)awood 
Kilappura [-louse, Kiltan 
Peon, Government Senior Secondary School Applicants 
Kiltan 	 Applicants 

(By Advocate: Mr.R.Sreëraj) 

Versus 

The Administrator 
Union Territory of Lakshadweep 
Kavai'atti - 682 555 

2. 	The I)irector of Panchayath 



IIo 	 S 
Depaiment of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Executive Officer, 
Village (Dweep) Panchayath 
Kiltan-682 558 

The Chairperson 
Village (Dweep) Panchayath 
Kiltan - 682 558 

The Principal 
Government Senior Secondary School 
Kiltan -. 682 558 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan (R1-3 & 5) 

76. OA 566/2013 

SafiyathS 
Cook, Government High School 
Kadamath 
Residing at Pallam, Kadamath Island 
Union Territory of Lakshadweep 

P.P.Ismail 
Cook, Government J.B.School 
Kadamath 
Residing at Kadamath Island 

M.P.Attakoya 
Cook, Government J.B.Scho6l 
Kadamath 
Residing at Kailiyammakada 
Kadamath Island 

K.K.Khalid 
Cook, Government J.B.School 
Kadamath 
Residing at Biriyommada 
Kadamath Island 

P.Amanulla 
Cook, Government J.B.School 
K ad ama t Ii 
Residing at Kunnumpura 
Kadamath Island 



H 

Ummer PP.! 
Cook, Government J.B.School 
Kadamath 
Residing at Alikothapura 
Kadamath Island 

1-lidayathulla P 	H 

Cook, Government J.B.School 
Kadamath 
Residing at Kadarnath Island 

Muhammed Shafi P.P 
Cook, Government S.B.ScIiool 
Kadamath 
Residing at Kadamath Island 

PookunhikoyaP.P 
Watchman / Helper 
Government Jawaharlal Nehru Senior Secondary School 
Kadamath 
Residing at Puthiyapura 
Kadamath Island 

Abdullakoya B.M 
Watch and Ward 
Government J.B.School, Kadamath 
Residing at Biriyomrnada 
Kadamath Island 

H. 	JaferP 
Driver, Jawaharlal Nehru SniQr Secondary .School 
Kadamath 
Residing at Pupathada 
Kadamath Island 	 Applicants 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

1, 	The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

2. 	Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

3. 	The Head Master 



QM 

Government J B School 
KEldamath - 682 556 

4. 	The Principal 
Jawaharlal Nehru Senior Secondary School 
Kadamath - 682 556 	 Respondents 

(By Advocate: Mr.S,Radhakrishnafl ) 

77. CA 567/2011 

1-labeebulla P.M 
Puthiya Malika House, Kadamath 
Driver, Government Jawaharlal Nehru 
Senior Secondary School 
Kadamath Island 	 Applicant 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

The Administrator 
Union {'erritory of Lakshadweep 
Kavaratti - 682 555 

2. 	Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

3. 	The Principal 
Government Jawaharlal Nehru Senior Secondary School 
Kadamath Island 682 556 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

78. OA 580/2013 

I. 	Yacoob 
Kathathe Chetta House, Kadmat. 

Vahida 
Marikilam F-louse, Kavaratti. 

1-labusa 
Alachapada, Kavaratti. 

Yacoob 
Kaladi 1-louse, Kavaratti. 
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Muhammed Salih 
Aynepura House, Kavarati. 

Fareeda Beegam 
Molokepura House, Kavaatti. 

Saleem 
Pallicham House, Kavarati. 

Barnban 
Nambicharn House, Karatti. 

.9. 	Sayed Abdullakoya 
Chendipura House, Kavaratti. 

10, 	.,Nafeesathbi 
Poodiyam 1-louse, Kavaratti. 

.11. 	Jamaliyath. 
Thirini.pura. I-louse., Kavaiatti. 

12. 	Fazeela Beegum 
Kannipura House, Kavatti. 

13 .Urnniei 
Thirinikad House, Kava.rätti. 

Firozkan 
Athnachammada House ;  Kavaratti, 

Jaffer 
Marikilarn 1-iouse,Kavar:atti. 

Amanulla, 
Mela 111amHouse,Kavátti, 

Sirajudheen 
Molokepura House, Kavaratti. 

18, 	Hiyasudheen 
Chamayathapura House K,avaratti, 

Fathahudeen 
Kadapurathaba House, Kavaratti. 

Muneer 
Kuttipapepura House, Kavaratti. 



-i-to 
	

S 
Ashik 
Puthiya Alikorn House, Kavaratti. 

ivluhammed Musthafa, 
Achadapurakatt 1-louse, Andrott 

Mujeeb Rahrnan T.P, 
Thaleka Pura, Kavaratti. 	I  

Jamhar 1-lussain 
Beeranthoda House, Kavaratti, 

Muhsin 
Beeranthoda I-louse, Kavaratti. 

Rauf 
Chettipura 1-louse, IKavaratti. 

1:lazarath 
Chungam 1-louse, Kavaratti. 

Khalid 
Thottathapura I-louse, Kavarätti 	 Applicants 

(By Advocate: Mr.K.B.Gangesh) 

V ei-su S 

The Administrator 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Agriculture 
Department of Agriculture 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Animal Husbandry 
Department of Animal Husbandry 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

Village (Dweep) Panchayath Kavaratti Island 
represented by its Executive Officer, 
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Pin - 682554 	 Respondents 

(By Advocate: Mr.S.Radhakrisn). 

79. OA 582/2013 

Rasheed Koya 
Multi Task Employee 
Public Library, Kilthan 
Residing at Kilthan 

Smt.Suifabeegum 
Cook, G.H.S Kadmat 
Residing at Melachetta Humakudi 
Kadarnath Island 	 Applicants 

(By Advocate: Mr.P.V.Mohanan): 

Versus 

The Administrator 
Union Territory of Lkshadw,eep 
Kavaratti - 682 555 

Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Library and lnforrntion Assistant 
Office of Library and Information Assistant 
Public Library, Kilthan Ts1nd  682 557 	 Respondents 

(By Advocate: Mr. S.Radbakrishnan) 

80. OA 601/2013 

Rasheed KdyS.V., S/o:.Abdulla Koya P.S., 
Shaiknaveed (H), Kiltan Island P0., 
Union Territory ofLakshadvep, Pin -682 555. 	Applicant 

(By Advocate: Mr. Shabu Sreedharan) 

Versus 

I. 	Union Territory of Lakshadweep, represented by the 
Administrator, Kavarattilsiand, Pin —682 555. 

2. 	The Director of Panchath,. Union Territory of Lakshadweep, 
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Kavaratti island, Pin - 682 555. 

The Chairperson, Village ôieep) Panchayth, 
Kiltan Island, Union Territory of Lakshadweep, 
Pin-682 558, 

The Executive Officer, Vi1lge (Dweep) Panchayath, 
Kiltan Island, Union Territ&' of Lakshadweep, Pin - 682 558. 

The Library and inforrnatioh Assistant, Public Library, 
K iltan Island, Union Teritory of Lakshadweep, 
Pin - 682 558. . 	 Respondents 

[By Advocate: Sri S. Radhakrishnari.(Rl, 2, 4 & 5)] 

81. 0A634/2013 

Malikdeenar, aged 21 yeas, Sb. Harnzath, 
Sara Manzil I-louse, Agtti. 	. 	 Applicant 

(By Advocate: Sri K.B. Gangesh), 

Versus 

The Administrator, 	S  
Administration of the Union Territory of Lakshadweep, 
Kavaratti-682 555. 

Director of Panchayats, 
Department of Panchayats, 
Administration of Union :Teritory of Lakshadweep, 
Kavaratti - 682 555. 

Department of Educatioh,Administrätion of the 
Union Territory of Lakshadweep, Kavaratti, 
represented by its DirecIb 	682 555. 

Village (Dweep) Panchayat, 
Agatti island, represented by its Executive Officer, 
682 554. 	 Respondents 

(By Advocate: Sri S. Radhaisn.an ) 

82. 0A635/2013 

Fathahudheen K.P., aged 40 years, Sb. Sayed Muhammed Koya, 
Kattampalli 1-louse, Agatti 

Younis, aged 31 years, S/o:Abduila, Mariyathoda House, 



S 
Agatti. 

K.M. Shahida, aged 40 yeafs, D/o.Kasmi, Kuttiyam 
Mukriyoda House, Agatti. 

K.M. Arnina, aged.46 years,D/o.Abdul Rahman, 
Kuttiyam Mukriyoda Hous6; gatti. 	Applicants 

(By Advocate: Sri K.B. Gaigesh):, 

Versus 

The Administrator, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti-682 555. 

Director of Health Services,[ 
Directorate of Health Services, 
Kavaratti - 682 555. 

Medical Officer in charge 
Community Health Centre, Agatti 682 553. 

Medical Officer in CargRäj.ivGandhi Speciality Hospital, 
Agatti —682 553. 	 '.1 

Village (Dweep) Panchayat, Agatti Island, represented by its 
Executive Officer, 682 553. 	 Respondents 

(By Advocate: Si - i S. Radhakrishnan) 

83. 0A791/2013 

Fareeda Beegum MI., Meppada 111am, 
Agatti Island. 

(By Advocate: Sri K.B. Gangesh) 

Versus 

The Administrator, 
Administration of the UioñTrrtory of Lakshadweep, 
Kavaratti-682 555. 

2. 	Director of Panchayats, 
Department of Panchayats; 
Administration of Union Territory of Lakshadweep, 
Kavaratti - 682 554. 

App! icant 
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Project Manager, Desiccate• d Coconut Powder Unit, 
Lakshadweep DeveloprnentCorporation  Ltd., 
Agatti, Kavaratti - 682 554. 

ri 
	

The Deputy Director (Admn.), Lakshadweep Development 
Corporation, Kavaratti - 682 554. 

5. 	\/illage (Dweep) Panchaya, 
/-\gatti Island, represeited by its Executive Officer, 
682 553. 

(By Advocate: Sri S. Radhakrishia 

84. OA 822/2013 

B.P. Navas, Aged 27 years, Sb. Kasmi M.P., 
Vallyapura House, Kilthah Island P.O. 
U.T. o[Lakshadweep. 

(By Advocate: Sri P.V. Mohanan)I': :. 

Versus 

1.. The Administrator, 
UT of Lakshadweep, 
Kavaratti-682 555. 

Respondents 

Applicant 

Director of Panchayat, 
Department of Pan chayat,. 
Administration of UT of Lakadweep, 
Kavaratti - 682 555. 

The Principal, Government Higher Secondary School, 
Kilthan Island - 682 556. 	 Respondents 

•. 	• 
85. 	OA 880/2013 	• 	°• • 

f\4uthukoyaN.P 
Nalakapura, Ki Itan Island 
Union Territory of Lakshadéep- 682 558 

(By Advocate: Mr. Shabu Sreedharan) 

Versus 

1. 	Union Territory of Lakshadweep represented 
by the Administrator 	• 
Kavaratti Island - 682 555 	' 

App! i cant 
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Director of Panchayath. 
Union Territory of Lalshdweep 
Kavarattj Island - 682555 

The Senior Administrative Officer 
Education (District Parèháath) 
Union Territory of Lakdwéep 
Kavaratti Island - 682 555 

The Principal 
Government Senior Secondary School 
District Panchayat, KiltaWlsland 
Union Territory of Lakhadweep 682 558 	 Respondents 

(By Advocate: Mr,S.Radhakrjshna 

86. OA 898/2013 

K.C.Abdul Khader 
Kulikaraya Chetta House 
Chetlat Island 
Union Territory of Lakshadw- 682 554 	 Applicant 

(By Advocate: Mr. Shabu Sreedharan). 

Versus 

	

I. 	Union Territory of Lakshà è represented 
by the Administrator 
Kavaratti Island - 682 555 

The Director of PanchaàtL 
Union Territory of Lakshadweep 
Kavarattj Island - 682 55 

The Senior Administrative Officer 
Education (District Pancayath) 
Union Territory of Lakshädweep 
Kavarattj Island - 682 555 

The Principal 
Government Senior Secondary School 
District Panchayat, Chetlat Island 
Union Territory of Lakshadk'eep 682 554 	 Respondents 

(By Advocate: Mr. S.Radhakrishnan) 



	

87. OA 904/2013 
	 I 

Kadeeja C.P 
Cheriyapurakad 

	

Kalpeni Island 
	

Applicant 

(By Advocate: Mr.K.B.Gangesh) 

Versus 

. The Administrator 
Administration of the UtiibjTrritory of Lakshadweep 
Kavaratti —682 555 

Sub Divisional Officer 
Offi,e•of Sub Divisional Officer:, 
Kalpeni Island 682 554 

The Director (Rural develoment) 
Department of Rural De ve 1Opmeit: 
Administration of the Uniofl Territory 
of Lakshadweep, Kavaratti —.682 555 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

88. OA 905/2013  

I. 

 

Abdul Khader C. 
Chekkiriyammad.a I-louse 
Agatti Island 	 .. . .; r 

2. 	Buar Jamhar T.P . 
Thekiapura House 	. 
Agaui Island 	 Applicants 

(By Advocate: Mr.K.B.Gangesh) .: 	••.• 

Versus 	H 

The Administrator 
Administration of the Union Territoiy of Lakshadweep 
Kavaratti island - 682 555Y) 

Director of Panchayaths . :. 	. 
Department of Panchayath::: 
Administration of the Unioh Territory of Lakshadweep 
Kavaratti Island - 682 555 	: 



Project Manager 
Desiccated Coconut Pwder Unit 
Lakshadweep Develohient:Corporation Limited 
Agatti, Kavaratti - 68,255 

The Deputy Director (MmD).:, 
Lakshadweep Develophent Corporation 
Kavaratti - 682 555 

Village (Dweep) PancFayath 
Agatti Island represented by its 
Executive Officer - 682653-.. 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

89. OA 939/2013 

1 	SafiyullahKC 
Kuttiyachada House 
Kalpeni Island 

Saifulla M.I 
Melaillam House 
Kalpeni Island 

Kunhikoya M.V 
Mathil Valiyammada House 
Kalpeni Island 

Kidave K.O 
Kakkachiyoda 1-louse 
Kalpeni I-louse 	 . 	 Applicants 

(By Advocate: Mr.K.B.Gangesh) 

Versus 

The Administrator 
Admin I sti ation of the Union Territory of Lakshadweep 
Kavaratti Island - 682 555

i.  

Director of Panchayaths . 
Department of Panchayaths . 
Administration of the Union Territory of Lakshadweep 
Kavaratti Island - 682 

Lakshadweep Building Development Board 
UnionTerritoiy of Lakhadwcep 
Kavaratti represented by its Secretary - 682 555 

N 

N- 	 . 
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The Technical Officer 
Lakshadweep Building Development Board 

Kalpeni Island - 682 553 

Village (Dweep) Panchayath 
Kalpeni Island represented by its 
Executive Officer - 682 553 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

90. OA 942/2013 

Mohammed Ashik 
Palliyat I-louse 
Androth Island 

Abdul Latheef 
Karakunnel 1-louse 
Androth Island 
Mohammed Ubaidulla 	H 

Chodath House 
Androth Island 

Mohammed Fathahulla 
Karachetta I-louse 
Androth Island 

(By Advocate: Mr.K.B.Gangesh) '  

Versus 

The Administrator 
Administration of the Union Territory of Lakshadweep 
Kavarattj Island —682 555 

Director of Panchayaths 
Department of Panchyaths 
Administration of the Union Territory of Lakshadweep 
Kavarattj Island - 682 555 

Lakshadweep Building Development Board 
Union Territory of Lakshadweep 
Kavaratti represented by its Secretary - 682 555 

The Technical Officer 
Lakshadweep Building Dee1Opment Board 

Androth Island - 682 554 

Applicants 
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Village (Dweep) Panchayath 
Androth Island represented by its 
Executive Officer - 682 554 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

91. 0A952/2013 

Abdul Salam N.P 
Casual Labourer 
Power House, Kalpeni 
Residing at Nenampappada House 
Kalpeni, Union Territory of Lakshadweep 

C.K.Attakoya 
Casual Labourer 
Power House, Kalpeni 
Residing at Chakakeel House 
Kalpeni, Union Territory of Lakshadweep 

P.Mohammed 
Casual Labourer 
Power House, Kalpeni 
Residing at Pokkayoda House 
Kalpeni, Union Territory of Lakshadweep 
Hamza Koya P 
Casual Labourer 
Power House, Kalpeni 
Residing at Pallath House 
Kalpeni 	 Applicants 

(By Advocate: Mr.Hariraj MR) 

Versus 

Union of India represented by the Secretary 
to Government of India 
Ministry of Home Affairs 
New Delhi - 110 001 

	

2. 	The Administrator 
Union Territory of Lakshadweep 

Kavaratti - 682 555 

	

3.. 	Executive Engineer 
Department of Electricity 
Kavaratti, Union Territory of Lakshadweep 

V 



- 	' 	-- 

4. 	Junior Engineer, 

	
12L0 	

C 
Electrical Section, Kalpeni 
Union Territory of Lakshadweep 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan (R2-4) 

OA 1100/2013 

Abdul Khader C.P 
Chandipura, Kavaratti 
Union Territory of Lakshadweep 	 Applicant 

(By Advocate: Mr.P.\'.Mohanan) 

Versus 

The Administrator 
Union Territory of Lakshadweep• 
Kavaratti - 682 555 

2, 	Director (Rural Development) 
Department of Rural Development 
Administration of the Union Territory of Lakshadweep 
Kavaratti - 682 555 

3. 	Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

OA 1202/2013 

Akathar Ahammed K.K 
Internàl Inspector 
Agricil tural Department, Kalpeni 
Kunnamkülam House 
Kalpeni Island 
Union Territory of Lakshadweep 

2. 	Mohammed Iqbal KPV 
Internal Inspector 
Agricultural Department, Kalpeni 
Kunnipavavaliyammava 1-louse 
Kalpeni Island 
Union: Territory of Lakshadweep 



0 3. 	Fareeda Beegum P.V 
Internal Inspector (Multi Skilled Worker) 
Agricultural Department, Kalpei 
Pentamveli House 
Ka1peri Island 
Union Territory of Lalshadweep 	 Applicants 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

1 	The Administrator 
Union Territory of Lakshadweep 

Kavaratti - 682 555 

Director of Panchay.ath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti —682 555 

Agricultural Officer 
District Panchayath (Agriculture) 
Kalpeni Island —682 557 

Chief Executive Officer 
District Panchayath 
Kavaratti - 682 555 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

94. O.A No. 1225/2013 

C.P. Showkathali, 
S/o. Mohammed Koya 
Casual Labour, Electrical Section, 
Kalpeni. 
Residing at Chemmanam Pally House 
Kalpeni 	 Applicant 

(By Advocate: Mr. Hariraj M.R) 

Versus 

1. 	The Uion of India 
Reprëènted by the Secretary to 
Government of India, 
Mihistry of Home Affairs 
New Delhi - 110001. 
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The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555. 

Executive Engineer 
Department of Electricity 
Kavaratti, Union Territory of 
Lakshadweep - 682 555. 

4 	Junior Engineer, 
Electrical Section 
Kalpeni, UT ofLakshadweep —682 555. 	 Respondents 

(By Advocate: Mr. S. Radhakrishnan for R2-4) 

These applications having been heard together on January 17, 2014, 
the Tribunal delivered the following common order on March 6, 20 14:- 

ORDER 

Hon'ble Mr.Justice A.K.Basheer, Member (J) 

Apphcnts in this bunch of 94 Original Applications are residents of 

various Islands in the Union Territory of Lakshadweep. Admittedly, all the 

applicants have been working on casual/daily wage basis in various 

departments under the Administration. All of them were engaged on casual 

basis for 89 days and re-engaged after a technical break of one or two days. 

This process has been going on in the case of quite a number of them for 

the last .10 to 20 years while in the case of a large number of others, such 

engagements are for 5 to 10 years and others are for two/three years or less. 

But in majority of the cases (in 80 Original Applications), these 'casual 

employees were engaged/disengaged by Village/Dweep Panchayats and/or 

District Panchayats. For : the sake of .  convenience, these, cases are 

categorized as "Panchayath and Non-Panchayath". 

2. 	The common grievance of' all the applicants is that their services are not 

being regularized even though they have been working for years together, albeit 

on casual/daily wage basis. Therefore the common prayer in all these cases is for 

issue of' a direction to the respondents to regularize their services. In the case of' a 

few others who have been rctrenched on comp'etion of the period of engagement, 

the prayer is For issue direction to re-engage them. 

0 
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The short question that arises for consideration in all these Original 

Applications is whether the applicants are entitled to get their services 

regularized. 

It has been noticed already that in majority of the cases, the 

applicants have been engaged to work in various departments under .  the 

Vi!lage/Dweep Panchayats and or/District Panchayats. Therefore, the 

Administration has taken a preliminary objection that this Tribunal has no 

jurisdiction to entertain those cases in view of the judgment rendered by a 

Division Bench of the Kerala High Court in Administrator and another 

Vs. Nãderkoya and others - 2005 KHC 248. It is further contended by the 

learned counsel for the Administration in these cases that going by the 

dictum laid down in a catena of decisions of the Apex Court as well as that 

of various High Courts, the, services of the applicants are not liable to be 

regularized since they were admittedly engaged oncasual/daily wage basis 

for 89 days, though, of course, many of them were re-engaged after a 

technical break of one or two days. 

In the other batch of cases in which the applicants have been 

engaged by the Administration in various departments under it, the 

contention raised by the respondents is that their engagement being of 

casual nature, they are also not entitled to get their services regularized. 

The common contention in all these cases is that these casual engagements 

were made without holding any regular selection process and that such 

engagements were not against sanctioned posts. 

In this context, the learned counsel for the Administration has 

invited our attention to the following decisions in support of the above 

contention:- 

Secretary, Slate of Karnaiaka & Others Vs. Unwdevi and Others - 
(2006) 43CC 1. 

Slate of Rajas,'han Vs. Dava Lal - (2011) 2 SCC 429. 
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Saiya Prakash an Others Vs. Stale of Bihar and Others - 
(2010)4 SCC 179. 

Official Liquidator Vs. Dayanand and Others - (2008) 10 SCC I. 

R.N.Nanjundappa Vs. T. Thimmiah - (1972) 1 SCC 409. 

Jeemon YR. Vs. Stale of Kerala - 2012 (1) Kf IC 397. 

State of Kerala Vs. Valsamma -2012 KLT294. 

Non-Panchavath Cases 

OA 212, 266, 268, 299, 325, 347, 354, 366, 372, 380, 488, 499, 509 

& 1225 of 2013. 

7. 	In the above cases, the applicants have been admittedly engaged by 

the Administration in various Departments like the Department of Science 

& Technology, Industries, Environment & Forests, Electricity, 

Directorate of Labour & Employment, Directorate of Arts & Culture, 

Weights & Measures etc. While 7 applicants in OA 299/2013 and 47 

applicants in CA 301/2013 have been working in the Department of 

Agriculture for the last 1 7 years right From .January 1997,   2 of the 

applicants in OA 225/2013 have been working for 18 years whereas others 

in the above OA for the last 9 years. Similarly the applicants, in QA 

347/201 3 have also been working ever since 1997. We have referred to the 

above 2 or 3 cases only to illustrate that majority of the applicants in all the 

cases - whether in the category of Panchayat or Non-Panchayat- have been 

working as casual employees for more than 10 years and quite a number of 

them have 8 to 10 years of service to their credit, if not more. 

 It is beyond controversy that all 	theapplicants were engaged on 

casual basis without undergoing any regular selection process though in 

some cases the applicants have vaguely contended that such a process was 

in fact. undergone. However, in those cases also, no material has been 

placed before us in support of the above contention. Similarly it is not in 

dispute that such engagements were not made against sanctioned posts. In 

short, this process of casual engagement on daily wage basis for 89 days 
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has been going on in the Union l erritory for the last two decades or more. 

These, employees have continued in such casual service with a technical 

break of one or two days for several years as a matter of routine. 

Apparently it is a case of Hobson's choice for them. It is on record that a 

large number of such casual employees had approached this Tribunal in the 

'90s seeking regularization or absorption. We have been informed that 

some of them were in fact absorbed. But the applicants before us in this 

bunch of 94 cases have apparently been less fortunate. 

9. 	Umadevi (Supra) is a landmark judgment on the subject of 

"irregular" or "illegal" appointments in public employment. The five judge 

Bench had dealt with issues relating to absorptiOn, regularization, 

permanent continuance of temporary/contractual/casual/daily-wage or 

adhoc employees appointed/recruited and continued for long in public 

employment dehors the constitutional scheme of public employment. The 

Apex Court exhorted all the High Courts not to issue directions for 

absorption or regularization unless the recruitment itself was made 

regularly or in terms of theconstitutional scheme. While issuing the above 

direction, their Lordships reiterated that it must be insisted that the States 

must make only regular recruitments and appointments. It was further 

observed that it would be erroneous to merely consider equity for a handful 

of people who have approached the Court with a claim, while ignoring 

equity for the teeming milli3ns seeking employment and,fair opportunity to 

compete for employment. While dealing with irregular appointments as 

distinguished from illegal appointments of duly qualified persons against 

duly sanctioned vacant posts, the Apex Court, after referring to those 

employees who have continued to work for 10 years or more but without 

the intervention of the orders of the Court/Tribunals, directed that the 

question of regularization of the services of such irregularly appointed 

employees be considered on merit in.the light of the principles settled by 

the Apex Court in the cases in S. V.Narayanappa AIR 1967 SC 1071; 

R.N.Nanjundappa (1972) 1 SCC 409 & B.N.Nagarajan -- (1979) 4 SCC 

507 - as a one time measure, 



A three judge Bench of the Apex Court in Official Liquidator Vs. 

Dayanand& others had, after noticing some of the judgments/orders of the 

court which took a different view from the law settled in Umadevi, 

observed that those cases were illustrative of the non-adherence to the rule 

ofjudicial discipline which is sine qua non for sustaining the system. 

In Harininder Kaur - (2010) 1 SCC (L&S) 202, the Apex Court had 

held thus:- 

Long service by itself may not be a ground for directing 
regularization. I?egularization is not a mode of appointment. 
When appointments in public office are required to be made, 
provisions of Articles 14 & 16 of the Constitution of India are 
required to be scrupulously followed. When a departure is 
made jhr not scrupulously following the conditions precedent 
laid down in the statutory rules, as also the constitutional 
scheme, it is imperative that the same must he done within the 
ftur corners of the delegated power by the authority 
concerned." 

In the above case (Harminder Kaur), the appellants were school 

teachers and they were appointed by the Education Department of 

Chandigarh on contract basis for a specified period. In the offer of 

appointment itself it was made clear that the appointees would not have 

any claim for ad-hoc/regular appointments available in the Institute and 

that the contractual appointment could be made only against sanctioned 

post. The Apex Court while ëoncurring with the view taken by the 1-ugh 

Court hc.d that initial appointments of the appellants were made in gross 

\'Lolation of the provisions contained in the relevant Act and also the 

doctrine of equality enshrined under Articles 14 & 16. However, taking 

note of the admitted position that 800 posts of teachers were lying vacant, 

the Apex Court expressed the hope that the plight of the appellants would 

also be taken into account by the administration and consider the 

desirability of relaxing the age-limit provided in the Rules. 
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In Nanjundappa (Supra)thè Ax Court had held thus:- 

"I/the appointment itself is in infraction of the rules or if it is in 
violation of the provisions of the Constitution, illegality caniot be 
regularized: RatfIcation or regularization is possible of an act which 
is within the power and province of the authOrity, but there has been 
some non-compliance with procedure or manner which does not go 
to the root of the appointment. Regularization cannot be said to be a 
mode of recruitment. To accede to such a proposition would be to 
introduce a new head of appointment in defiance of rules or it may 
have the effect of setting at naught the rules." 

We do not propose to burden this order by referring to several other 

decisions rendered by the Apex Court following the principles laid down 

by thefive judge Bench of the Apex Court in Umadevi (Supra). 

But one disturbing feature that has been noticed in this bunch of 

cases is that the authorities concerned, be it the Lakshadweep 

Administration or the Village (Dweep) Panchayats/Distri Ct Panchayats, 

have not shown any anxiety about the sad plight of many of the employees 

who have continued in service for one or two decades or slightly less. It 

is also not clear whether any attempt was ever made to regularize the 

services of those irregularly appointed employees who had completed 10 

years of service as indiëated in Para 53 of the judgment in Umadevi 

(Supra) at that point of time. 

Be that as it may, the fact remains that hundreds of employees in this 

bunch of Original Applications have admittedly been working for a decade 

or more with routine technical break of one or two days on completion of 

89 days. It is true that the Administration or Panchayats may not require 

the services of quite a number of those employees throughout the year; but 

still it appears that many of them have been allowed to continue. Many of 

them have been engaged in one scheme or the other sponsored by the 

Central Government or in some such other schemes or programmes floated 

by the Administration on its own by utilizing the funds available with it. 

The Administration or Village (Dweep) Panchayats have not come out with 
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any data as regards the actual requirement of employees in various 

departmepts under them. It 	has 	been 	noticed that 	in 	some of the 

departments, the casual employees have been working apparently against 

regular posts for years together. Why is it that such posts are not identified and 

sanctioned ? There is no clue. 

Learned counsel for the respondents has submitted before us that the 

policy of the Administration is to give minimum employment to maximum 

number ofjobless people at least for a few days in a year by engaging them 

in one scheme or the other. The policy is laudable. But still, the question is 

why large number of employees working on certain posts for years together 

without any prospect of being regularized or absorbed, are being kept on 

tenterhooks like this ? The very fact that these people have been allowed 

to continue on those posts for years together will show that such posts are 

not of casual nature. We do not propose to deal with the above aspect any 

further at this stage though it may be observed that the attitude' of the 

Administration and the local Panchayats appears to be totally uncharitable, 

to say the least. 

Panchayath Cases 

In the other bunch of 80 Original Applications, in which the 

applicants :have been engaged by Village (Dweep) Panchayat.s or District 

Panchayat, the main contention raised by the learned counsel for the 

Administration is that this Tribunal has no jurisdiction to entertain these 

cases in view of the decision rendered by a Division Bench of the Kerala 

High Court in Naderkoya (Supra). 

In the above case, some casual labourers working in the Water 

Supply Scheme of the Village (Dweep) Panchayat of Agathi Island had 

approached this Tribunal, aggrieved by the failure of the Union of India 

and the Lakshadweep Administration in granting them temporary status 

under the Scheme for Temporary Status & Regularization introduced by 

the Union of India, in O.M.No. 5106/86/Estt (C) dated 10.09.1993. It 

appears that the upkeep, maintenance and distribution of the drinking water 
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to the 'lopal residents of Agathi Island were initially undertaken by the 

Public Works Department. Later, it was entrusted to AVAM' .'Spciety. 

Grant-in-Aid was provided to meet the additional expenditure ii4 th'e: 

Society used to manage the Scheme. Later, Island Councils were brought 

into existence as per Island Council Act. Still later, the Councils were 

abolished as the Lakshadweep Island Regulation, 1988 was repealed by 

Section 88 of the Lakshadweep Panchayat Regulation, 1994 and during 

the year 1995 all the assets and liabilities of the Island Council of Agathi 

were transferred to Village/Dweep Panchayat of Agathi. Thus all the 

labourers working with the Water Supply Scheme came under the Village 

(Dweep) Panchayat. The, casual labourers who had approached this 

Tribunal were admittedly under the services of the Dweep Panchayat and 

they were being paid by the Panchayat from the fund available with it. 

After considering the claim of the casual labourers, the Tribunal issued the 

following among other directions:- 

The Second respondent i.e. the Lakshadweep Administration 
would adopt the Department of Personnel & Training Casual 
Labourer (Grant of Temporary Status & Regularization) Scheme, 
1998 and prescribe it prospectively to the Panchayats for granting 
temporary status to casual labourers as per the parameters of the 
schetie. 

The first respondent, i.e. the Union of india in the Ministry of 
Personnel, Public Grievances and Pension would ensure that 
apprpriaIe legal and technical formalities are completed and the 
Scheme is made applicable expeditiously. 

From the date of issue of these orders and until the Lakshadweep 
Admi,iistraiion prescribes the scheme to the Panchayats for 
regularization of eligible casual workers, no regular appointments 
would be made by the Panchayals in respect of at least two third of 
the.regular vacancies in Group D which would be kept reserved for 
the regularization of the casual workers under the scheme. 

(d) 'No casual workers, including the applicants, who are in the 
service of the Pan cha.Vais on the date of issue of these orders would 
be retrenched on the face of availability of work or for making way 
forfresh recruits without considering them for the grant of temporary 
statUs if eligible as per the scheme. 

20. The Division Bench of the High Court while allowing the Writ 

Petition filed by the Administration noticed that another Bench of this 



Tribunal in Original ApplicatiorsNô.1297 & 218 of 1998 had rejected an 

identical relief claimed bysome other casual labourers, holding thus:- 

"We have carefully per4sed the pleadinEs and other materials on 
record. We have also given our anxious consideration to the rival 
submissions. We find that in both these O.As under consideration, 
the applicants were engaged by the Island Council of 
Androth/Minicoy. They might have continued to be engaged 
subsequentI,v by the succeeding local self Government body, namely 
the Village (Dweep) Panchayat of AndrotWMinicoy. The 
Chairpersons of the respective Island Council might have with or 
wit houl proper authority from the Councils issued what are 
purported to be appointment orders and the subsequent service 
cert/lca1es. We have good reason to reject the same as those do not 
reveal the applicants' nexus with the Administration of UT. of 
Lakshadweep in order that they might have a cause of action before 
us. The applicants have not adduced any evidence to show that they 
were appointed against any posts sanctioned or approved by the 
Lakshadweep Adminisithilon................ 

In the case on hand the applicants were not employed against 
any posts sanctioned by t)le administraiio,i and that would make  all 
the difference, The Island Council or the Chairpersons, as the case 
may be, for reasons best Icwwn to them, seem to have accommodated 
these people. They might rightly come under the wage employment 
programme as a poverty alleviation measure under the DRDA or 
they might have been employed since the Village (Dweep) Pancha yat 
authorities considered it expedient to give employment to them. It 
probably might have offered some succor by way of daily rated 
wages to the unemployed local persons.................. 

Neither the Panchayat authorities (respondents 4 and 5) nor 
the applicants have shown how the posts created/retained in addition 
to those sanctioned by the Administration could be considered 
regular. As matters stand, the Administration of U. T. of Lkshadweep 
has no accountability as far as the matter of regularization of the 
applicants are concerned. The anxiety of the U.T Administration to 
prevent misapplication of funds granted to the Village/District 
Panchayat for developmental purposes towards expenditure on 
account of wanton appointments of staff against posts neither 
created nor sanctioned nor approved is legitimate." 

21. The above decision was confirmed by a Division B.ench of the High 

Court in O.P.No.28776/2001. Still later, OA No.1008/1997 and OA 

No.571/1998 were also dismissed by a common order following the 

decision mentioned supra. This order was also confirmed by the High 

Court in O.P.No,35164/2001. 



After referring to the above orders, the I)ivision Bench of the. High 

Court in Naderkoya (Supra) held that Lakshadweep Administration did not 

have jurisdiction to frame scheme for absorption of casual employees in 

the service of the Panchayat. It was further observed that the question of 

absorption was a matter which the Panchayat has to consider taking into 

account its financial status and various other administrative policies; The 

following are the observations of the Division Bench:- 

"In view of the above mentioned circumstances, we have no 
hesitation to hold that the Tribunal has committed a grave error in 
giving direction to Lakshadweep Administration to adopt the 
Department of Personnel & Training Casual Labour (Grant of 
Temporary Status & Regulanization) Scheme 1993 and prescribe it 
prospectively to the Panchayals for granting temporary status to 
casual labourers. The direction given to the f'anchayai not to effect 
any appointments till the Lakshadweep Administration frames 
Scheme, is illegal and do not fall within the jurisdiction of the 
Tribunal. Further direction given to the Panchayat that no casual 
workers would be retrenched on the face of availability of work falls 
within the domain of the Administration. In such circumstances, the 
order passed by the Tribunal in OA 820 of 2001 stands set aside. 

In this context, it is pertinent to note that in many of the cases, the 

Chairpersons of the Panchàyats have issued orders of appointment of 

casual labourers. It is fairly conceded by the learned counsel for the 

applicants.that such orders could have been issued only by the Executive 

Officer of the concerned Panchayat. Strangely, in some of the cases, the 

Panchayats are represented by their Chairpersons.. and not by the Executive 

Officers. 

There is yet another aspect of the matter. In the course of hearing of 

the cases, it was submitted by learned counsel for the applicants in some 

cases that.different political parties are in power in various Panchayats. 

Equations of power have changed after the last Panchayat elections. Some 

of the orders of appointments were cancelled by the successor Committee 

in office of these Panchayats. More importantly, fresh engagements are 

being 	made 	on 	political 	basis 	and 	some 	of 	the 

disengagernents/retrenchments also have political colours. 
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25. In OA 300/2013, the Chairperson of Village (Dweep) Panchayat of 

Androth Island has appeared through Advocate R.K.Muraleedharan, and 

contended in the written statement, inter-alia, that termination of services 

of the applicants in the above case is exclusively within the jurisdiction of 

the Panchayat especially after issuance of Annexure R4(b) notification 

dated March 7,2012 issued by the Administration of the Union Territory 

of Lakshadweep. It is pointed out by the learned counsel that by virtue of 

Annexure R4(b) notification issued in terms of Articles 243(g) of the 

Constitution, the Panchayats are vested with powers and authority to 

function as institutions of local self governance. The learned counsel has 

invited our attention to various clauses contained in the above notification 

in support of the argument that the Panchayats are vested with the right 

and authority to "hire and fire" employees. However, it is conceded that 

the Village (Dweep) Panchayats have no power to regularize the services 

of the applicants though the Panchayats are in dire need of the services of 

the applicants who are having sufficient experience. It is further conceded 

by respondent No.4 in the above case that the Panchayats are not vested 

with the power to create, any post without prior approval of the 

Administration. 

Strangely, in most of the cases relating to employees engaged by the 

Panchayats, the Standing Counsel for the Administration himself has 

appeared for the Panchayats as well. 

Learned counsel for the applicants in some of the cases have invited 

our attention to various provisions contained in the ,Lakshadweep 

Panchayat Regulations, 1994 and the allied rules thereunder. While 

inviting our attention to Lakshadweep Panchayat (Grant-in-Aid) Rules, 

1997, 'Sri P.V.Mohanan who appears for the applicants in some of the 

cases', contends that once the Administration sanctions 'Grant-in-Aid", it is 

for 	the 	Panchayat 	to 	execute the various 	works 	like road 

construction/repair/maintenance, water supply, 	drainage, local 



development works, primary education, health and sanitary scheme etc. 

For this purpose, the Panchayats can engage workers and therefore 

necessarily the Panchayats have the power to regularize or absorb casual 

workers, especially after the introduction of the Lakshadweep Panchayats 

Regulat;ions, 19 .94. The learned counsel has invited our attention to 

Article 234(g) and Article 40 of the Constitution of India in this context. 

We do not propose to refer to or deal with identical arguments advanced 

by other learncd counsel as well, since it has already been noticed that 

going by. the decision in Naderkoya (Supra), this Tribunal has no 

jurisdiction to entertain this bunch of. Original Applications relating to 

employees who were engaged by the Panchayats. 

Sri N.Unnikrishnan who appears for the applicants in OA 394/2013 

has raised a further contention that the casual labourers who have been 

working for more than 240 days in a calender year are entitled fur 

protection under Chapter V (a) of the Industrial Disputes Act and that their 

services cannot be dispensed with arbitrarily. It is further contended that 

one set of casual employees cannot be replaced by another set of casual 

employees as held in State of ilaryana fr. Piara Singh - (1992) 4 SCC 

118. The learned counsel points out that some of the applicants in OA 

394/2013 have been working since 1994 while others have put in more 

than 4 years of service. 

The sum and substance of the arguments advanced by the learned 

counsel br the applicants in all these cases is that they may be allowed to 

continue in service, albeit on casual basis. It is true that the applicants in 

all these cases, whether in the category of Panchayat or non-Panc.hayat, 

have been working on casual basis for a large number of years. It has been 

noticed already that some of the applicants have been working since 1994 

and many of them since 1997. Quite a few of them have been working for 

periods ranging between 5 to 10 years. There are only very Few who have 

been working for 2-3 years or less. Most of them are still continuing on the 

basis of interim orders passed in these cases. 	. 
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30. When these cases had come up for consideration before a Single 

Bench (Judicial Member) on 3.7.2013, the following order was passed:- 

"9. 	Perusal of the applications reflects that save that in all the 
cases, the period of engagement at one stretch is limited to 89 days 
and with an artificial break of one day, the cases are not identical in 
other aspects, In many, the period of engagement is for over two 
decades, in some, speoific qualifications have been prescribed; in 
some other the work cannot be carried out by all as such jobs 
requires either training or specialization or training. Admittedly, a 
number of applicants have been functioning as casual labourers for 
decades by now. Most of them have been through regular selection 
though some of those had not initially registered their names with the 
authority concerned. Some of them have been functioning in 
veterinary units which require special skill, some function as drivers 
and the like. In many cases, the wages are fixed per month. Thus, 
the applicants do not constitute a homogeneous group but a 
heterogeneous cluster. Continuance of interim order or vacation of 
interim order for all without intelligible discrimination would not meet 
the ends of justice. Keeping in view (a) the rights that might have 
been crystallized by some (e.g. in respect of those who have been 
functioning for a long time without the intei'vent ion of the 
Court/Tribunal), (b) the qualifications prescribed in some cases, (C) 

the specialized nature of the job, which cannot be performed by all; 
the consolidated amount payable to some instead of wages on 

per day basis under the Wages Act, (e) the fact that many of the 
applicants are functioning under certain scheme, continuance of the 
interim order has to be considered differently for different categories 
of applicants though till now, by a common order on 4" June, 2013 
and thereafter the interim order has been passed. 

10. 	For this purpose, all the serving casual labourers should be 
identified and grouped as under :- 

Those who have put in more than 10 years of casual labour 
service, with or without the artifióial 	break. These may 
include those who have been 	inducted with specific qualification 
of matriculation/lTl and the like and also those who have been 
inducted under specific schemes 

Those who have been inducted with specific qualification of 
matriculation or other specialized course beyond Matriculation, such 
as lTl, or possessing specialized skills, such as date entry operator; 
drivers etc. which job cannot be accomplished by ordinary casual 
labour normally engaged for manual works: This list may include 
those who have been engaged under some project or scheme, but 
not coming under (a) above, i.e. with less than ten years of service. 

Those who have been engaged under one scheme or the 
other (other than those who have been engaged under the Mahatma 
Gandhi national Rural Employment Guarantee Scheme (MGNREGS 
for short), but not those who come within (a) or (b) above. 

N 
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Those who come under the MGNRGS scheme 

Those who are mere casual labourers not falling under any, of 
the above. 

ii. 	Of the above, disengagement of the existing casual labourers 
and replacement by others in the waiting list, should be first in 
respect of (e) above. These casual labourers cannot claim any right 
to continue and they have to be rotated. And in their place, for 89 
days, those in the waiting list (ward wise/lslandwise) may be 
engaged. This again, should be after giving them a notice of two 
weeks before disengagement. The purpose of giving two weeks 
notice is that if the casual labourers sought to be disengaged feel 
that they belong to category (a) or (b) above, they may make due 
representation and the same would be considered forthwith by the 
Administration and their decision communicated to such individuals. 

Similarly, those coming under group (d) above, i.e. those 
who have been engaged under the MGNR.GS  could be disengaged 
as in their case the scheme itself was affording employment for a 
period of a. minimum of 100 days, which would enable those who 
are still waiting to avail of the benefit of the scheme. Such of these 
casual labourers could be disengaged after they have been grantbd 
100 days of work and hereagain, fter givin,g them a notice of two 
weeks before, disengagement. 	. 	. . 	.. 	. 

In respect of (c), if the scheme under which the casual 
labourers have been engaged provides for certain conditions 
precedent for disengagement, it is subject to such a condition only 
their services could be disengaged. Rest of the casual labourers 
shall continue until further orders. 

In respect of (b) and (a), their services as casual labourers 
shall not be disturbed until further orders. The disengaged casual 
labourer (as contended by the counsel for the applicant in OA No;. 
507 of 2013), if falls under (b) or (a) above, i.e. with more than ten 
years of se/vice or with specific qualification such as matriculation or 
the like (here stated to be lTl), he shall be re-engaged before the 
next date of hearing and confirmation given, on the next date of 
hearing." 

31. Pursuant to the above order, the Panchayats/Departments have 

issued certain circulars which are marked as Annexure A5 to AS in OA 

300/2013. Apparently, some attempt has been made to categorize the 

labourers group-wise as delineated in the above interim order. Thereafter, 

several employees were sought to be disengaged. Understandably, all these 

employees who faced the.threat of disengagement have approached this 

Tribunal and those Original Applications are also included in this bunch of 

cases. It appears that the Administration has also sought to rely on the 
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judgment of the Division Bench of the Kerala High Court in O.P.(CAT) 
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No.133/2012 and No606/202, contending, inter-alia, that its policy is to 

give minimum employment to maximum people at least for a few days in a 

year. In this context the Administration has also referred to some of the 

schemes floated by the Union of India which ensures minimum 100 dayst 

employment in a year to maximum number of people. 

32. The short question that arises for our consideration is whether the 

applicants are entitled to get their services regularized or not. It has been 

noticed already that there is nothing on record to show that the applicants 

had been engaged against any sanctioned posts or that they were so 

engaged after undergoing, regular selection process. In our view, the 

Administration has been largely responsible for the prevailing unfortunate 

scenario. It may be true that the Administration or Panchayats in their 

anxiety to give some solace to a large number of unemployed people might 

have engaged these applicants on casual basis. Undoubtedly, their services 

were required in various Departments or Works as otherwise many of the 

essential services would snot have been in operation. Because of the 

peculiar geographical nature of the tiny islands and also the scarcity of job 

opportunities, the islanders are destined to face this rigmarole without any 

demur or protest. These people cannot aspire to get employment in the 

mainland also. The predicament of the islanders is understandable. 

1-lowever, going by the catena of decisions referred to above, it cannot be 

held that the applicants are entitled to get their services regularized. It has 

been repeatedly held by the Apex Court that there is no room for any 

sympathy for such casual labourers even if they have continued in service 

for a large number of years. 

33. 	But, in our view, the Administration has to necessarily give adequate 

consideration to those employees who have been working on casual basis 

for more than a decade or two. Similarly, the plight of those employees 

who have been working on casual basis for the last 5 to 10 years is also 

equally pitiable. These employees, in our view, are entitled to get the 
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benefit of relaxation in age and other essential qualifications to the extent 

possible when fresh recruitments are being made. It shall be ensured by the 

Administration that the entire process of engagement of employees on casual 

basis (if it becomes extremely essential and unavoidable) is streamlined so 

as to avoid unnecessary legaL complications in future. Appropriate 

guidelines/regulations can be formulated for engagement of casual 

employees in the projects (either seasonal or otherwise) that may be 

implemented in the island. 

We refrain from issuing any other directions since, in our view, it 

falls within the domain of the Administration. However, the Administration 

shall address the issue relating to all these employees. who have been toiling 

for years together on casual basis, with utmost compassion, and give them 

the benefit of relaxation in age; educational qualifications etc. while making 

regular recruitment. 	. . 	 . 

Onguial Application Nos,. 212, 266, 268, 299, 325i 347, 354, 366, 

372, 380, 488, 499, 509 & 1225 of 2013 are disposed of with above 

directions. 

As regards other Original Applications, where engagements were made 

by Panchayats, it is held that this Tribunal does not have jurisdiction to 

entertain them. It will be open to the applicants to approach appropriate 

judicial forum for redressal of their grievances. These Original Applications 

are, therefore, dismissed. 

The interim orders in force as on today shall remain extànded till 

April4,2014. / 
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